6329 D.G. (Railways)

bsnu C. K. Bhattacharyya (Raiganj):
Sir, the Chair's authority js not a
anatter of argument. It is not final
because it is right, but it is right be-
-cause it is final, You have given the
ruling and that is final. Let not the
‘whole thing be reopened ge novo.

Mr, Deputy-Speaker: These senten-
ces—for the record I am making it
clear—

:are absolutely defamatory, beyond the
permission that I have accorded to
‘him, and these remarks stand expung-
ed.

Shri Gunangnd Thakur (Saharsa):
Tose—

Mr. Deputy-Speaker: Order, order.
If everybody gets up after the Chair
has given a ruling, this House has no
meaning. Please sit down.

16.03 hrs.

DEMANDS FOR GRANTS (RAIL-
WAYS), 1967-68—Contd.

Mr. Deputy-Speaker: Shri Tenneti
Viswanatham may continue his lpegch.
I am sorry I had to interrupt him.

Shri Tenneti Viswanatham: That
does not matter, Sir, I will take an-
xpther 15 minutes.

Sir, I had just come to Visakhapat-
nam when this Privileges matter came
in again. I was saying that there ic
somebody who is very angry with
Visakhapatnam here in this Secreta-
riat. I will tell you why. A steel
plant was promised in 1963, and it
was denied in 1866, A zinc smelter
plant was almost about to be included
-and, then, the Budget Explanatory
Memorandum says that somehow or
.other it could not be included and it
was taken away. Then, Rs. 50 lakhs
was provided for a dry dock at Visa-
khapatnam ghipyard and Rs. 15 lakhs
were spent, Suddenly it was dropped
Wy the time of the elections. Finally,

JUNE 22, 1967

1087-88 6930

coming to the Railways, what happens
to the railway station at Visakhapat-
nam? The re-construction of Waltair
station wag taken half way and then
it was stopped.  What has Visakha-
patnam done to members of the Secre-
tariat here, I really cannot understand,
Let the blot be removed by the Rail-
way Minister., Let the reconstruction
of the railway station be completed
and for the sin of having stopped it in
the middle let him make it 3 much
better building and vne of the best
buildings in India.

16.05 hrs.

[Surr C. K, BHATTACHARYYA in the
| Chair]

On the question of employees’ ma-
chinery, we have got great difficulty
with regard to dealing with these em-
ployees of the railways. The railway
employees are not expected tp go to
Members of Parliament. There is no
good machinery with a judicial frame
of mind set up by the Ministry to hear
their grievances or complaints, The
present methods of hearing their
appeals or representations are so in-
volved and so time-consuming that
people get frustrated. Ir they do not
work well, we cannot really complain.
What I say is that you should have an
officer who is unconnected with the
regular administration, who has got
some judicial training to receive the
complaints directly. Whenever some-
body has got any grievances, he must
receive them, immediately go through
the complaints, hear both sides, the
employees as well as the officers com-
plined against, and then advise the
final authority who has got to pass
the order. If the Government pass
orders like that, there would not be
much scope for complaints and the
employees need not hang about the
corridors of Members of Parliament.
It is not dignified, either to the officers
of the railways or the Members of
Parliament to hesr these complaints
and frustrations dally.

Cols 6888-90
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So far as travelling facilities are
concerned, I think hon, Members of
this House are unanimously of the
view that the facilities at present pro-
vided are next to nothing. Just see
the platforms. I do not know what
s happening in North India, perhaps
the platforms there mre much more
crowded, but I would invite all Mem-
bers of Parliament to come and see
the plaform at Vijayawada, the over-
crowding, the dirt, want of facilities
and so on; it is absolutely a no-man's
land.

An hon, Member: The temperature
also.

Shri Tenneti Viswanatham: Yes,
it is hotter than Delhi, about 122° F.
We want more facilities to be given
to the passengers, We are not asking
for facilities as charities from the rail-
ways. The way the railways view tha
matter makes us feel that the rail-
way is a patronising authority and
that we are receiving some benefits
or favours from the railways. In tho
olden days the benefits of British rule
were being advertised, printed and
pasted on walls. The attitude of the
railway authorities in the matter of
grant of facilities is even now not
much different. That approach must
go. We are entitled to those facilities
as a matter of right. As you know,
89 per cent of the revenues of the
railways come from third class pas-
sengers. Yet, there are no waiting
halls for them. The waiting halls are
constructed only for first and second-
class passengers, even though 89 per
cent of the revenue come from third-
class passengers. They are our owr
brethren. The third-class passengers
are sovereign in this country, and
their vote we go and beg every five
years or everytime there is a by-
election. There is no point in treating
them as our equal at the time of *he
election and then, later on, treating
them like a plece of goiled cloth, But
that is exactly what is happening in
this country. So, I would request the
Railway Minister who, as I said, is a
very good Minister, a very good-look-
ing Minister, to do something in this
matter . .

ASADHA 1, 1889 (SAKA)

1967-68 662

Shri D. C, Sharma  (Gurdaspur).
I would suggest that the Ministar
should go to the films,

Shyi Vasudevan Nair: He is too old
for it.

Shri Tenneti Viswanatham: I
think all the Members are in unani-
mous agreement with it. Let it be
said that after Shri Poonacha became
Railway Minister there was g new
approach in the railway administra-
tion and that the travelling public in
India started receiving a much better
deal, and that they can now travel
wherever they like with comfort as
real sovereigns of this country aad
that they are getting quid pro quo for
what they are paying.

Mr, Chairman: I think the Minister
is already taken in by the remarks
of the hon. Member. So, he should
conclude,

Shri Vasudevan Nair: You should
say that the Chair is also good-look-

ing.

Shri Tenneti Viswanatham: I know
that the Chair is very indulgent to me.

I suggest that there should be one
children's special in India. Every
child of this country, before he leaves
the educational institution, must have
the opportunity of travelling free :o
every important place in India in that
train.  All facilities should be given
to them not only to see the places bui
also feeding and other arrangements
during the travel should be made.
Details can be worked out. In India
it should be that every child, every
Indian knows his country. Today I
dare say half of us do not know our
country. We have not got the facili-
ties to travel, You have recently
given some facilities to Members of
Parliament to go about, but I believe
more than 70 per cent are not using
your passes because excepting for the
railway fare everything is very costly
for Members of Parliament if they
travel outside their constituencies.
However, with the childern's special
it should be different. I request you
to give these facilities and inaugurate
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[Shri Tenneti Viswanatham]
a free children's special
through the country year in and year
out,
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Shri Sequeira  (Goa Daman and
Diu): Mr, Chairman, Sir, the Rail-
ways, at the moment, as I understand,
consist of nine operating units, three
manufacturing units, one development
organisation and, on top of which,
there is the Railway Board, and the
Railway Ministry. I would like to
question the effectiveness pf the Rail-
way Board as presently constituted.

I know that most of the Members of
the Railway Board are railwaymen
with a long experience. But I would
like to submit, when they have been
from the artual operation of the Rail-
ways for several years, since they
have been away from the smell of
steam and the chug of diesel, they
have forgotten what it is like actually
to run the railways, they have become
good bureaucrats and the papers that

" rise from the General Managers of the
Railways get stuck in the desks of the
Railway Board. I would like to sug-
gest to the hon, Minister that he
should consider doing away with the
Railway Board, as presently constitut-
od, that he should upgrade the Gene-
ral Managers of operating units and,
at the same time, gee that the func-
tions presently handled by the Rail-
way Board, are handled by one or the
other of the upgraded General Mana-
gers. For example, the General
Manager of the Central Railway, in
addition to being responsible for the
running of the Central Railway, could
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be made responsible also for the
mechanical engineering of the whole
of the Indian railways. Similarly, the
General Manager of the Western Rail-
way, in addition to being responsible
for the running of the Western Rail-
way, could be made responsible also
for the civil engineering for the whole
of the Indian Railways. The adwvant-
age that I feel would accrue from such
a system would be that once these
General Managers realise that they are
inter-dependent on each other’s per-
missions to keep their own railway
running, they will see that the per-
missions are given very much faster
than at present and, ] believe, the
efficiency of the Railways will improve
considerably. I also feel that if you
adopt this system, it may be possible
for you to cut down the number of
Directorates that you have got, at
present, under the Railway Board—I
think, there are 21 of them—and ulso
you may be able to prune staff in the
other organisatlons of the Railways.

There is one more thing to which I
would like to draw the attention of
the hon, Minister and that is that on
ordinary working expenses, repairs
and maintenance, there is a difference
between the estimates presented in
March and what are now proposed.
A part of this difference is attributed
to an increase in the price of steel. I
understand from his speech that the
traffic expected this year is less than
what was originally envisaged. So,
as a result of this, the repairs and the
maintenance costs would come down.
I would like him to examine how this
increase of Rs., 70 lakhs has come
about over the original figure when
the repairs and the maintenance costs
would come down as a result of less
usage of the equipment.

There are four Railway Service
Commissions and in each vf these
Commisgions, there is the Chairman,
a Member and a Secretary. I would
like him to consider whether it would
be possible to have one Commission
for the whole of India with others .
functioning merely as branches. That
will probaly save quite a bit of money::-
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On the question of material, like,
coal, fuel and other things, I believe,
You are planning to spend about Rs.
17.5 crores this year. I would like to
draw the attention of the Minister to
the fact that even one per cent saving
wih better control, better purchase
eontrol, and better recovery of mate-
rials, will give him about Rs, 17.5

Then there is the question of goods
lost or damaged. I do not know what
the system is for the control of this,
but may I suggest that the Ministry
should consider an incentive scheme?
Statistics should be collected for each
booking station, each transhipment
point—because 1 believe that the ma-
jority of the damages vccurs during
franshipment—and each end station,
and the staff directly concerned with
this should be given some sort of an
incentive for any improvement in the
statistics with regard to breakages or
damages.

On staff canteens and departmental
catering, 1 see that a loss of Rs. 3.40
lakhs is estimated for this year. The
fAgures are: turnover Rs. 68 crores and
loss Rs, 3.40 lakhs, If the Railways
are unable to run this at a profit, I
would suggest that it be considered
that they be given out to some other
people; there are many establishments
run by private individuals, small firms
and sp on. They will be able to help
other people and at the same time
save the Railway exchequer some
money,

''urning to my part of the country,
the employees who have been absorb-
ed from the West India Portuguese
Railways have a dispute with the Rail-
way Board about their termg of ser-
wice, etc, and this has been pending
for quite some time. May I request
the hon, Minister to look into it and
see that it is sorted out?

I would like to remind the hon.
Minister that Goa produces 7 million.
fonnes of iron ore out olf *hf:lﬂutfle
Railways carty only half a on.
We tieéd a new lne for this it they
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are to carry more. If he cannot con-
sider it this year, I would request him
kindly to consider it next year and
he would probably end up carrying $
million tonnes.

There is one request that I would
like to make. In fact, I would like
to make a plea. I plead with the
Minister that for meeting the deficit
of this year, he should look for saving
within his own organisation and
should not overburden the already
overburdened people,

ot aam fag (TEwiea)  feEgi
FeRIOA {37 2 3qT 39 &1 6T AT
foer ?

wamafa mgrw  FEHvE AT 8%
#1741 2, a7 a1 gew 05qw F7 (q71
TITE

Shri Yashpal Singh: We must dis-
cuss that,

Mr, Chairman: Mr. M. S. Muri.

Shri M. S. Murti (Ankapali):
During the limited time at my dispo-
sal, I would like to say a few words
about my constituency.

We have been requesting for a shut-
tle train from Waltair to Tuni, so that
Visakhapatnam, which is a growing
industrial eity, might be fed with
vegetables and other daily necessities,
but this has been turned down a num-
ber of times on the plea that the line
capacity is not there. When there are
traing running from Tuni to Tadepal-
ligudam, from Kakinada to Rajah-
mundry and from Kakinada to Renm
Renigunta, I wonder how it is said
that line capacity is not available bet-
ween Tuni and Waltair. This point
must be examined. )

Another point is this. Trains rum
from ﬂa_lt'lalr to Berwada section.



639 D.G. (Railways)

express {rains run long distance pas-
sengers and about the other three pas-
senger trains, nobody knows when
they ocome and when they go; they
come at odd times in this area. So,
my request for a shuttle train is to
cater to the needs of passengers who
are in between Waltair and Tuni.
I woulq like that the hon. Minister
should examine this case and not re-
ject it on the ground that there is no
line capacity or anything of that kind.

Then, there is a feasibility?cum-
preliminary survey that is going on
to carry the iron ore from Bailadilla
for export to Japan to a satellite port,
that is, from Sukma to the Varha
estuary of Polavaram, That line
survey is being carried out now. I
would like to Trequest the hon. Mini-
ster that this line should be laid at
any cost. If you look at the railway
map of India you will see that North
India has got large facilities; that may
be due to historical reasons. But
South India has been totally neglect-
ed. This kind of regional imbalance
cannot be continued for ever. I
would, therefore, request the hon.
Minister to take this opportunity to
see that this line is laig at any cost,
at least for the export of iron ore
now. Later on, it may cater to the
people there. From the Dandakara-
nya this line comes to the rice-grow-
ing bow] of Andhra Pradesh area, and,
therefore, this line must be laid.

The former Railway Minister Shri
8. K. Patil had promised g line from
Ongole to Hyderabad via Nagarjuna-
wmagar., The Nagarjunasagar project is
going to be completed shortly and the
foodgrains grown there have to be
earried to North and South India.
Unless we prepare for a line survey
from now onwards and make room
for a line there, it wil] become very
d.iﬂl‘cu‘lt afterwards to carry the food-
a'ams_ that are grown there. Even
mow, if we want to send foodgrains
€rom Andhra Pradesh to the people
ving in Kerala, we find it very diffi-
sult because of scarcity of wagons ete.
T do not know what lines are being
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planned now for this purpose. Unless
there is perspective planning in this re--
gard, it will become very difficult later
on to find the necessary finances for
this purpose. Why should the people-
have to suffer for the fault of those
people who are now at the helm of
affairs? 1 would, therefore, request.
that this line should also be taken up.

Under the community project
scheme, certain roads were laid to
connect the villages. Unfortunately,
these village roads have had to pass
through railway lines. Unless the
railway people agree to have a level
crossing there, those roads cannot be
laid. When we apply for the level
crossings, they say that if it is an
unmanned level crossing, then Rs. 8000
should be paid, ang if it is manned
level crossing, then the whole capital
expenditure should be borne by the:
loca] people and the recurring expen-
diture would be borne by the railway
people. I do not know what the-
recurring expenditure would be, in
the case of an unmanned level cross--
ing. After all, the charges for laying
those roads are going to be borne by
the local people. Simply for havi-
ing a gate there or some chain there,.
why should the local people have to:
pay Rs, 8000 to the railways? Is it
going to cost so much? I really do
not understand this. This point must
be looked into, and the grievances of
the people in that area should be re-
dressed.

In this connection, I would like to:
mention that between Namavaram
and Gullupadu in the Vijayawada-
Waltair section, there used to be one
level-crosing previously. After the:
doubling of the railway line, that has
been closed. The people who have
their lands on the other side of the:
railway line cannot crosg the railway
line with thelr samaans and their cat-
tle, and if they do so, they are being
prosecuted for trespassing the railway
line. It is the duty of the rallways,
when they closed the level-crossing, to-
form another level-crossing there and
then have the doubling. But they
have not done that. Instead, the
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blamg is being thrown on the people
and they are asked to pay Rs, 8000 for
an unmanned level crossing and
Rs. 25,000 for a manned level-crossing.
‘The railways are not justified in ask-
ing for this amount from the local
people instead, they should themselves
provide a level-crossing there for the
benefit of the people living on both
sides of the railway line.

With regard to the departmental
catering, ynder Demand No, 8, a cut-
motion has been tabled. I think that
it js better to close down departmen-
tal catering if it cannot be run well.
When we make a complaint against
the catering people what we find is
that somebody else is punished. We
do not want that somebody else should
be punished for the fault of some
catering manager or somebody in the
catering section. I would like to men-
tion one instance in this connection.
*Once, when we were travelling from
Secunderabad to Waltair, at the
Secunderabad station, the conductor-
guard had taken orders to serve us
meals at Kazipet. But when we went
to Kazipet we could not get our din-
ner there. When we had made a com-
plaint that the conductor-guard had
given the message already and the
manager had received the message and
yet we were not supplied with the
meals, what happened actually was
that the conductor-guard was asked to
explain why he should not be suspen-
deq for the fault of the catering man-
nager in not having supplied us with

- meals, This is how the railway admi-
nistration is going on. As my hon.
friend who spoke just before me had
pointed out, the railways are incurring
a loss of Rs. 3.4 lakhs on departmental
-catering, The railwayg say that they
want to manage it on a no-profit-no-
loss basis but they are actually
‘sustaining a loss on it, If they cannot
manage it properly, it is better to
wind it up completely and hand it
over to private contractors.

Another point I would like to men-
dion is concerning the train that passes
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from Puri to Hyderabad, It takes 26
hours from Puri to reach Hyderabad.
Hyderabad is the headquarters of
Andhra Pradesh and people coming
from the north-easternmost part of
the State to the capital find it very
difficul to reach the Hyderabad station
in time. So the duration of the jour-
ney should be reduced by gpeeding up
the train. As it is, passengers have to
lose two days for coming to Hyderabad
and going back. 1If this is not possible,
I would suggest that an Express train
should be run from Waltair to Hyde-
rabad so that passengers could cover
this to and from journey quickly.

Shri Sriraj Meghrajjl (Surendra-
nagar): Mr. Chairman, Sir, I shall be
brief and come straight to the points
tabled jn my cut motiong Nos. 564—
567 which I moved two days ago.
The Jhund-Dhrangadhra-Kandla rail-
way connection was sanctioned and
taken in hand in 1964. The work is
now scheduled to be completed in
October 1969, One of the main rea-
sons for selecting and finally sanction-
ing this route was, I believe, the
heavy traffic to and from Dhrangadhra
which is a station on the metre gauge
line. This is the biggest station in
in the Rajkot division of the Western
Railway, and in 1963 it earned Rs.
1,59,39,000 for the Indian Railways.
At present, this heavy traffic accumu-
lates on the already over-burdened
Surendranagar-Viramgam metre gauge
section.

The Hon'ble Shi S. K. Patil was
kind enough to convey to me the
assurance, in late 1964, through the
Chief Minister of Gujarat that “the
construction will be pushed through
at the maximum speed possible”.
This is highly gratifying in view of
the vital strategic importance of the
line and the long-pending develop-
ment of Kandla port. But there is no
reason why the work should be so
phased that the entire length of the
Jhund-Kandla line is got ready at
about the same time, On the contrary;
there is every reason why the short
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86-mile Dhrangadhra-Jhund section
should be given priority. Dhranga-
dhra is a Brigade Headquarters and
there iz a considerable movement of
military transport to and from it each
year. At present, the huge salt indus-
try in the Dhrangadhra Rann or Little
Rann suffers from a chronic wagon
shortage. Quite often, the piled up
salt is washed away and wasted due
to lack of wagons. Given adequate
rail transport, the Dhrangadhra Rann
has immense possibilities of industrial
exploitation. As against the capital
outlay on this section, the railway
earnings will be substantial, apart
from the convenience to the Jocal salt
and chemical industries and to the
military establishment and the much-
needed relief to the Surendranagar-
Viramgam section. I believe the
Dhrangadhra-Jhund section can be
completed before the end of this finan-
cial year if the work is taken up in
right earnest. I should like an assur-
ance that it will be.

The Morvi-Shapur-Susvav-Halvad
railway link seems to have been quite
overlooked by the railway authorities
and the Gowernment. The Morvi-
Halvad link was the subject of an
agreement between the Dhrangadhra
and Morvi States. The project was
scrutinised by the Railway Board and
the Government of India’s sanction
for the comstrution of this line was
conveyed to the two contracting Sta-
tes on 15th December 1941. Cons-
truction had, however, to be deferred
for the duration of the war. Under
the final agreement between the
States, executed on 18 April 1945, it
was expressly stipulated that the line
would be completed and in operation
in 5 years, that is, in April 1950. The
States of Dhrangadhra and Morvi
were integrated with Saurashtra in
early 1948. Under the terms of the
Covenant, the public commitments of
the covenanting States have become
the constitutional, legal and moral
obligations of the successor authori-
ties. I brought this to the notice of
the Government in late 1963. It is
886 (Ai) LSD—9.
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surely to be wondered that this pro-
ject, which was scrutinised by the
Railway Board and obtained the sane-
tion of the Government of India,
should have been althogether neglect-
ed. The people of the region have
been waiting for the fruition of this
project with exemplary patience, 1
sincerely trust, Sir, that this neglect
will now end and that the Govern-
ment will prove itself true to ite
public obligations and pledges. The
distance involved iz a mere 32 miles,
of which nearly half is even now &
narrow-gauge line.

A most important project which
even before the war was I believe,
under active consideration seems to
have passed out of consideration for
some reason. But the need of it has
now become emergent and I would
say imperative. I mean the project
to connect Jamnagar-Jodiya-Piplia-
Shapur-Susvav-Halvad. 1 had sub-
mitted the proposal for this Saurash-
tra Northern Line to the Railway
Ministry in 1964. I offer the follow-
ing cogent reasons for the connection.

(1) The whole Okha-Mithapur-
Dwarka-Jamnagar traffic at present
moves along the central, rather, tor-
tuous, and highly congested line via
Rajkot, which ends with the bottle-
neck at Viramgam, I believe the rail-
ways are even now thinking of doubl-
ing some part of the track. Instead,
the proposed line will relieve the con-
gestion;

(2) it will open up a new area to
development; ang

(3) it will be a shorter, quicker
route,

(4) Navalakhj Port is connected by
metre-gauge with Piplia; therefore,
the Piplia Shapur Susvav section of the
proposed line will afford to Navalakhi
Port direct access to the Gujarat and
Indian interior. This excellent port
must go into a decline as the major
port of Kandla develops, The pro-
posed linkage will drastically reduce
the rail distance between Navalakhl,
Viramgam and Ahmedabad and so
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give a boost {o this small port and

to the trade of Morvi.

(5) The proposed connection will
also afford shorter, quicker access to
the hinterland to all the ports of
northern Saurashtra: Okha, Salaya,
Sika, Bedi, Jodiva and Navalakhi,
Finally.

(6) the propused line has a high
military importance. Jamnagar is a
naval, air force, and army station.
The proposed line will give the Bri-
gade Headquarters at Jamnagar, a
shorter, unimpeded, rail route via the
Brigade Headquarters at Dhranga-
dhra, to the Divisional Headquarters
at Ahmedabad. Moreover, it will
bring about the shortest possible rail-
way connection between Jamnagar
and the whole of western Saurashtra
and Kutch,

I now come to my final submission.
It is a small matter. Along the
southern border of the Little Rann
there is a major district road which
is under constant use by heavy salt-
laden trucks and military transport.
This road is severed in two between
Kuda and Nimaknagar by the railway
line which terminates in the salt-
flelds in the Rann. The road is lite-
rally severed and has been so for &
long time. There is no level crossing.
All transport hag to make a detour
through rough country and the Rann
before it can come on to the road again.
We have had many complaints abuot
this curious oversight of the railway
authorities, including from senior
army officers. I trust, Sir, that this
will be put right and that a level
crossing will be provided at the ear-
Nest.

That, Sir, concludes the subenissions
§ have to make at this time.
ot dur welt  (srerTia) o oEwafy
wgeg, s@ Ted qwe 97 fempwa
@ 91 qa R T B g Tgrodr
& € oy | gafad B ey fafres
WTeT B A1 AR Fg1 q1 78 KA forw w1
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Wt fear a1 ga¥ swrar & ag wgm
gl g fF aumy WA & weE W@y
®reT & fFan wmar & SE w1 T
et @ 1 W gw w1 Tm w1 2
AL TN HYAET HT R AT ¢ S
Mg ag graT 3 1 Afew o A
vt femma-feara a@l Qo ¢ famay
TWE ¥ Tga AFEE QAT | Fagar
& e Gw =1 fgmma et 90 ) ST
WRTT AT Wty i ag e g
S TEHT WORAY AT Y GHAT § | BT
& & feow ¥ wiwa a9 g 2 m
ff sgagaaEd

T a@ ¥ WA FEEEEy & w17
T IR TR wafEa TR R
qg G AT AATH § | qg WISEAT
U § W wrwEr I § ) gwfay
% gg onfon w%r fF g o< aga
T F w1fgR, arfe W@ w1 -
|7 7 g S sraE 77 |

% o fafeee agw ) foa 7
i mAmmm A fTag ¥
1T Fraga € awATE T § | AT
wrsTa 1 day grr @ fv wwit WY @@
g oI g a1 ¥ oG] §Y muE
e FI TR ¥ IF 8 &AL AH FAT
qear & | gafad mfedt ¥ aa Ay aga
& § AT IR FgTr oA Tifgd; )
AR fomr ¥ wAeAT ¥ e aF o
AT  Jgt 9T g9 TF W wrdy g
HT feg W 1 ot @ dt AWy Wy
FTO! awers ISHET qEfr & 1 gafad

TgT AT § o OF O qF F A
arfgd |
ot wgrow fegwrelt (¥®) -

gwrefa agry, Afm S wd g E e
gt o fgawm ogw & ww fem
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oy, afea ¥R fawer, ot 0w oar
faam ¢ 5 wraz gfaar «1 a#h =i &
¥ ur &, 9g a2 fgama Wy wg0 71 arar
5w %1 §faa a4 F qro-ar7 T
w1 i WY aaan q2a7, e fe fase
Frat Wy aarar 3w | feafa ag e wm
“FTAT ANqF qTA FrAq &1 A faaa fad
w9 gfaar # arare 3 @ § A faaet
& gfwq #Y w47 o7 & & | T a0
faam, w1 B2 A W 7 T
Tz Taar gY, Iawt A oy gfear
< fiF ag woAT sravawamt 1 fgaa
o T o, g A my YA Y |

A Aot & TeR TT AN A qEgA
o g &, AT TAT FT FATT o1 T6Y
&, SfeT g qrar R T A A IR
IqAT €Y Wire A it ¥ 1 FroifE dqa
Trgwc 9 g & fow ¥ 100
wfeai s awdr §, AfFT At T
%Y, frad awg ¥ gg qgHWT 99 @ 8,
wE Wy Iy 7 w1 7w wffar
¥ gw y AT ¥ @ ) A A AR
Aaadt of & & AR F® AW
g AwT @ § ¥« el
fe g% am™ e Y W F @9 ¥ qQ
1 Y o AT qF FE A SAF A
§ 7€ =& ag 4w W3 § W WLy
wegE s § i gm fedly afgan sy
¥ g W H A AT qF TR
oty & ag wed #1 afear auE oWy
¥ ) 3% TIa w=Sr sqEEr AG AT |
oA FT 9IS qg & gTAr gl A
AT F gAY # oy A e 1 O
saTY &Y q@ ¥ *W  AGT fwar
wrar | oferm ag T @ F gF A
Wi oy § W E aO1E F qw IR
g

KT a0F & g 72 fawer ¥ v,
fagaT ¥aaT a¥7 a9 §, X0 94T "
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T AT MY | BIZ-BR FTEH @I
T F17 733 &, forad adad feew oY
S 1= 1 17 w7 gfar F1 awwr
¥ @17 ag o 92 7§ 1 faawi ¥ e
T F1 AT F ITH! AT TG AT
& Fifarer FAY a1 92 ¥ qOA qaOA
HIE ATOFTH AL § | SW AT & FTEY
T R E | T ag 1 @ g W
Mag fegeara # wadt wdl wifgy
& e § B g grafom w1 g A
¥ qry, A ¥ gq i w1 & famr
IHAT ¥ a7 gedara ar ¢, W fa
T OB AZ X AG FE@TE | W [g
fawyr oy 7t " W 9 fEE e
g T 9T gfan F A Zw F A1
T F @ F oW g 4 |/Rm, A
ghe oy <fera R ik agar gen 3w
1 mgFm faar ater frd 3o @t S1 e
AT F1 g7 gEdr oA W AT ¥
wiieaT war w7 aw #r  fadw wmr
gha e § oy )T

WEET { FFAYT a® TF BT
o wTgT 9= @r § | FAET qA_T AT
< wgr T fv gawr ¥ faar @,
afed ag 48 o o€ | g g7 oY
ArEA ¢ {5 faeal & Faa F1€ T
T AT | WEET F AT SHHT FAa0T
o F ORI R | TERT  TEHEE
=gl

10.48 hrs.
[Mr. SPEAKER in the Chair]

3IGHT T FATGT 1A gy afw feeelt
# gfer & a9, W|/agA & @9 A<
TG & AT Hrar Ay gy
W aw ¥ AT A7 faeett & fvur =
QU | 9ATHE [ FT GAAT [ JAH ¢
Tg A A T st | agi & e
g ot § ag #E 1 7A@ AN
agfana ¥ a1 @94 |
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[t wgrarsr g wredt)
T e a ey ¥ ¥ aga
GET FAT FT W THIAT TAT | FTHR
G AN FT TG I X ATF A FraAT
Far 7§ | ag F§ feEw fFw FT
arres ¥ fd marar & gfemmge aw
371 38 ¢ g7 g7 7 A F -
= A1 orw fr ; Ffew wrar ot g
FHT AT T FAAFT G & ) 7
3T A T WS H @ &1 qig frar
9gX @ FATAT 9 HfEw g F qar
& wf T A far

T AR A A ag faoelt & Taaw
Todrs § W I 93 F qfewmy &)
qifaIer N3W § F FUF FT AR
g, faw & for #1§ @ Y Fws
oYL FATETATE FTE FE qF 1 & fody
7@ & | g7 T gaw feam, aga a1
*E, TG AN A Fg, AT FT HAN
25 a1 30 & qUAT Wi g AT
ag uT aF WAL AG #7 T ] | g
FaqT mfegar == 9§, W QW
T A I% WA I AT fF TETS
£ T TETEIETE 9 A TAF TEA A,
A T8 § qgT T WA AT g awelt
g1

W AE ¥ N FUS QT A1
ey Y oY faferaa &), wfws 91& 91
at g fee N ) fafegan &1 ¥
¥ foelt aga ¥ Srwmy oy § 1 @@
faeeht ®1 @Y uF gad a7 o § ) faw
#t faeelt % wag A faoel ag ¥
# og AT & | A@ OF A ¢ Afe
Iu sfA qIAN o Y Ay AR
et AT § ag W gErE At
gt ot § arar SRR F wA &, fow
¥ uF Sy a1 g & TaTET 9 awar
ffom ag gar 2 fF AG & &Y
weo faet F ot g ag A A A
et afew Ave €7 o wT LA X 0
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g § WEN v AGA, agt § wwrw
arel Y § T T § WAt ¥
gAwT M AW q F O §, 6w
TET Y T AW F HTAT § ) Ofo
o ¥ fay #if 991 W@ T
T &, T 9T § GAr e E, A
T & far 39 § foesit A 1 Wt Sfmw
& 9w =1 7 wgfema @ ¥l | feelt
Frw A ifer § sw@ A Wy
FEIAT AT FL TR, WILIHF o qg
T ATEA a7 ) 1Y A I & w5
a9 AT ¥ 9 g¥ar g | faeet X
wa I a1gI ¥ Wit § Idifs foedy ¥
B a1 g gran | fewelt & w7 Ww
gaTa ¥ @rar g av gfmrar & g
2 39 9% g9 F1 T99 A A€
& omar =ifglr | T F am-Eg xw ¥
o g9 9o feun s Wi dv
ITEH GIBT a9 qHAT g WYT HIT Fedy
¥ 9gw @R |

™ & @i @1q misrag wew
21 %93 5y qrgw Y o ar v Sww)
¥ aw a1 faan omd &t 7§t ag feua
Y aft § FifE g WA
¥ AT ¥ 91T A1 i |/ Ay Wiy
g\ widTg A 9T A T Al
W seramdda fadt &
tu o ¥ ¥ wAT e § Wi wT
KW | g1 & 1 8 TN wrg oy A
e ¥ A g & ) Ao ag v
g s ag 0w &z g0 § Ale wiw
N w21 I FT Frag 4347 v
IR wroy fdore frar, widaew
Bzl # wwad 7 W Fols fear e
T & fF A ¥ dom w1 qg @
T dt mifsararg $% g ag Sl
ey ¥ fqd @ aga o @ Fa
KA AT HY TgA SATH A€W |

fag werifrrag W saw
WY O ag & A § 1 e vy gfaw
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A ¥ fay gy 9T fraw v war
iy anfgd | g ¥ FTY agfema @it
g ¥ oF A 3,45 G AN & IW
 arz ¢ X §f A favefht Wt g
| aoram ®Y Tdy fawew Y

qad & it # ¥ 1€ foelt a0
arar ¥ ot ¢ feht s ¥ o faw
IE § quws ML I & fiv &
forer s =y & S a@ & felt
FAWIGE N MREIEAIE T AT
# frorer w1 * afaw g AT O #2F
& arz g =fed

i Ay aifaw fewe o W @
& 3o ot e fevar agmar W@ g
I Y IT QAT AT AW QBT |
# wigw fw weft wEww T® T AT
AT FT 7 wWife 39 § IT S0 AT
FE Wl g g st

¥ gy oY are faeelt +Y avay Fgan
wrgar g | oo faeet & feme-farame
@ @ &\ femma s arar € fw
5 dre wratdt agdy, FfwT 7@ aw
t o Tw & 10 99 9g aFAT g€ wEdy
% qenfagt #1 57w 2 o § 1 faesht
# 9w T o1 @ E 9§
wq FWAT TH 1A AR K WF
1€ w7 T f @ oww e ag
WOt Wi AT @3 A 9 W § |
wzi faeelt A AT & oy w0 § woeAT
¥ard A & ford | 37 argT & W arAy
#Y qrarz fAeaT agat =t 91 W d )
WY @& S §, oY fF aurd ¥ e
¥ T A ofrg # § a1 qrer fead &
R A &, T gy e argfeat
T ooy & AT S @ e argw oy
& wrefeer & | 7y wgT A @gar W@
mar & ¥feT 3w F o S aarg
7€ § 9 % & fawefr § o T wrafaay
Saad & fod ¥1€ ormg Ay o€ | ot
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ot s oot dad 3 ¥ folr wrR §
T IT W qnmara A gl
faweft &t w7 43 9w 7 F fadaw
& g § e wad Wi s
N IE ¥ty wgx & fay o €
X T s v fgmm feaw
Fargr Wy | faw gw@ ¥ feeet ¥
graeT a% fawet & mfesar qome &
o fa o gy & 9 atg & fast
F 90k ¥ W ae mfed &
fawelt & ==Y w7 wow w7 fam
oy | ww & A avar e ad A
FT G | fad qarw e g A W
qara #i ST A 7 AW T A
LA

T oyl g for WE qw T w
T 9 e o Ad I ¥ @t qw
A ar &Y FYArS AGA ) qqr @Y ey
ferfdaa @ 2o am &
o @ A AEw ad Ay oW
e gl fawar, s e g
foad, st da¢ & fawey & =y
T AT TENE § o g, ¥@ IAT
Mawgd N ag for Wwd oew
AT Ao AragWragiarar wr 3
ST 4 &7 AT AY ST aE & migar
AT A1 gwdt O st faeelt F @ A
Y s a7 F A6 A agleaa
&Y TFAT A

¥ mwr w7 g f5 W wEew
T @9 ATd1 ®T HIT AT AT |

Some hon. Members rose—

Mr, Speaker: I have got the list

here.

Shri Sonavane (Pandharapur): That
is one method. The other method
also is adopted of calling those who
catch the eye of the Chair.

Shrimat] Lakshmikanthamma: One-
third of the revenues come from the
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[Shrimati Lakshmikanthamma]
women passengers. Not a gingle

woman hag spoken on the railway
demands.

ot qwatw fay  fam & v s
g Smer W A faemr afad

Mr. Speaker: All right. I will call
the lady member.

Shrimati Lakshmikanthamma:
Thank you, Sir. First of all, let me
request the railway minister to im-
prove the facilities for women passen-
gers in the railways. Women travel-
ling with children should be given the
lower berths. Even that much chi-
valry is not shown. Often I have
seen in buses women with a child in
arms gtanding and no man gets 1p
and offer his seat.

Mr. Speaker: This is railway budget.
Shrimati Lakshmikanthamma: 1

have seen women giving their lower
berths to heart patients,

Some of the demands on behalf of
my State have already been made by
Mr, Thirumala Rao, Mr, Viswanathan
and others. I will now come to other
demands of my State. It is rightly
felt by the people of Andhra Pradesh
that unless a railway line has to cut
through Andhra Pradesh, the State
has been negleted to that extent that
ther i3 no separate railway line for
the development of the State. Rail-
way lines connecting Madras with the
north cannot be constructed in the
air; they have to cut through Andhra
Pradesh. Only such lines are being
given to Andhra and not others. For
so many years, since the time you
were Chief Minister of Andhra, we
have been pleading here for a sepa-
rate line, not from the parochial point
of view, but from the point of view
of supplying foodgrains to different
partg of the country. Nagarjunasagar
13 going to bring 22 lakh acres under
production and 6 lakh tonnes of paddy
have to be exported to other parts
of the country. ‘There is a demand
for a broad gauge line from Ongole

ASADHA 1, 18890 (SAKA)
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to Hyderabad vig Nagarjunasagar and
that has to be connected to Sirpur
Kagajnagar and to Abilabad, At pre-
sent there is only a metre gauge line
from Guntur to Macherla and from
Vijayawada to Guntakkal which ter-
minates at two congestion points.

Sir, within five years the density of
population in this area also will be
doubled. Even ag a commercial zon-
cern you must realise that it will be
profitable for you to undertake this
work. When progress in other direc-
tions has taken place, transport should
not be a bottleneck in the transporta-
tion of foodgrains to other parts of the
country. We have been asking for a
survey of this line to be undertaken
but no action has been taken so far,
If you do not take up the survey of
this line and start the work in right
earnest I am afraid you will be in
great trouble at a Jater date.

Survey work has been undertaken
of the broad gauge line from Baila-
dilla to Kothagudium ang the branch
line from Bhadrachalam Road to
Kovvur. I would like to know what
has happened after that,

I now come to the gquestion of rail-
way wagons. I have seen certain
press reports where the Railway
Board has said that railwy wagons
are not being used, they are lying idle
and all that because there has not
been much demand for wagons. On
the one hand we see such reports that
the wagons are lying idle and, on the
other, we get complaints from our
place saying that the railways have
failed to supply their requirements of
wagons. Sir, Singareni colliery is in
my constituency. I have copy of a
letter here from the Secretary, Sin-
gareni Colliery Mazdoor Sangh addres-
sed to the Secretary, Railway Board.
This copy was sent to me in March.
Then I wag told by the railway autho-
rities that they would send sufficient
number of wagons. I had been to my
constituency three or four days back.
Again the same complaint is there,
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Heaps of coal are lying at the collie-
ries and the workers there are being
threatened with being thrown out of
employment. This is what he writes:

“You will please note that the
Railways have failed to meet the
requirement in full, resulting in
accumulation of huge stock of coal
on the pit mouth. This has caus-
ed unemployment to several hun-
dreds of workers at the collieries.
Apart from this, the workers are
being deprived from getting more
profit sharing bonus because the
company is ngt in a position to
lift the coal due to shortage of
‘wagons.

There ig & stock of approxi-
mately 8 lakh tons of coal lying
at Kothagudium collieries alone
excluding the stocks lying at
Ramagundom, Mandamari and
Belampall] divisions. There also
the workers are made to suffer—
some due to unemployment and
some due to retrenchment and
resulting in their profit sharing
bonus.”

There is another complaint here
which shows how the railways are
treating public undertakings com-
pared to private firms. This is what
he writes:

“In this connection I would like
to mention here that Messrs.
Shaw Wallace Company (a coal
mining concern) which despatch-
ed 35 lakh tons of coal in 1965-66
(within a period of 11 months)
were suplied the requied pumber
of wagons and in 1966-67, the
railways supplied wagons to ena-
ble them to despatch 45 lakh tons.
Most of the consumers who were
previously taking coal from Sin-
gareni have gone to this firm sim-
ply because they get the coal from
Messrs. Shaw Wallace without
any delay whereag in Singareni
since the wagons are not supplied
the coal has to be gpread Over on
the surface”

Because the Singareni Collieries
are not in a position to supply due to
failure on the part of the Railwaye

ASADHA 1, 1889 (SAKA)
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to supply wagons, their customers
have shifted and they have started
getting their coal from this private
company, I would like the hon.
Minister to look into this.

17 hrs.

Then, I would like to suggest to you
that a booking office should be open-
ed in a station called Alantanpet,
between Dhornakal and Kasipet,
where there is no booking office due
to which the passengers sre put to
great inconvenience.

Also, during the time of the Sriram
Navami special bogies used to be at-
tached from Hyderabad and Vijaya-
wada to Bhadrachalam Road station.
This year the railways have stopped
it, for reasons best known to them.
This is a very important festival and
because of the absence of this bogie
the pilgrims are put to a lot of in-
convenience,

Then, in a place called Madurai
there ig no over-bridge, The people
living in that area are so poor that
they are not able to contribute t¢
the extent to which they should con-
tribute to become eligible for thr
bridge. So, I would request that this
over-bridge should be built. After
being a Member of Parliament for
flve years the only thing we can do
is to have one over-bridge here or
a sma]l station there. We cannot de
much more than that.

Shri M, R, Krishng (Peddapali):
You are lucky if you are able to get
them.

Shrimati Lakshmikanthamma:
About the facilities for passengers,
Member after Member has stressed
the need for more facilities and com-
forts to the third-class passengers. I
do not want to repeat them, Much
of what Gandhiji said about his third-
class journeys and the campaign he
undertook to improve the conditions
of third-class travel hold good even
today. He sald:

“Educated men should make it
a point of travelling third class
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and reform habits of people, as
also never let the railway autho-
rities rest in peace and send in
complaints wherever necessary..
...Trains and steamers are the
best media for the practical edu-
cation of milliong of travellers
in spotless cleanliness, hygiene,
sanitation and camaraderie bet-
ween different communities of
India.”

D, G. Railways

This is what he has said. I do not
want to go into more details for want
of time. I feel that in order to im-
prove the conditions in the railways
the Members of Parliament and also
Minister should hereafter, as far as
possible, try to travel third class and
seg that more facilities are provided
to the third-class passengers.

Shri Thirumala Rao (Kakinada):
Sir, on a point of order. Is it per-
missible to read Bhagvat Gita in the
House, Shri Sharma is doing it.

Mr, Speaker:
ing it

ot (dfeer) : wemm wEiew,
& s & o g, e & aviw el
dfeq st 7 5@ wwT fowam av {5 Ao
oF Ao AW § | AT & Fh owei
£ 1 T oF @y ar w2dw g, Afww
A T A@ F T N 45 FUT T
A ERA TFEAT AT ATATR | AE
uF BT a1 waw g, dfww ag ww
¥ far a2 o fafemw o A
M AT WM AT § ) 39 foq &
¥ 7Eew ¥ s Ta g fs
ag AT F AT TT T FE AT IW
& fauge 1w wX, w@i i ama &
AT T 9 F6t F gl T
T I AT AT AG T TH AT
agi Gt wram dw o & f§ ogww

I am glad he is do-
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QT ¥ g g agt O WR
@, Iuer T dedt sfenr O
WAAT| AT T AN g W
gwT Y wa JEwT ATH WrOQ &
=R @ mar | ol R e A Ay
@ ar § ¥ sy N
ﬁﬁﬁﬁmwaﬁfw@

4 1 'ﬂi'ﬂw ¥ ot ¥ oY A
oY, A1 IW FY “TiTRT AN wgA A |
qart wr§ W “thm”srmi
mmiwmrﬁ‘rr AfFr aeam &

}

“airgr’ w1 wg g ‘“dem fewr
fag a@ e fow wifest ¥ 9
g o o 9w I ¥ wrolt W W
&\ oofY ot Y gree & 1 T ¥ fag
F9 78 fwar mr & 1 & s ¥ faw
I TG wivar g 1 & Y wrww & fog
AT g | et s §F war 2, T ww
W FY 45 FTUT T FY G wFaTor
@ & 1 afe & wwar g fF amwr
# 90 FUT WA & HIA wFEAW
A Y aTEd § IAw W ot @ §,
qFOW § | THfET g A Mar ¥
fag a5 §% @ T

# W9 AdY 1 F@A g g
f& wvar ¥, wakiaT a=ong 9% @3
gra fafaw @ sg@ YT dvhar
M & T gar &, qfvT gw F
fad sy fafae o Fieqid g
Wa w7 € | w9 § fF ag 9%
oY aga @ atfow &, & ey afaat &
TiAGE FT 7FF §, Afww § Taq waly
F1 aarar argan g fF g oy &
Fifowr & fog ot a1 9ot B
wraas faerlt o, oiiE argde frey
7, 9t fr ww WY faed § 1| w9 age
qed & fag it e anda gy

-mtltwmﬁmm&m

T T FET TRT R WAT T )
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ot fog A& ag i § fE M
¥ g9 SqEviT &0 | daw Tt ¥
fag adY, afes wfaw wr@ & fag
gl Y fET AT Y ey fear
oy WY ¥ET qIET T WY | A
arew fad sl i sl @ W
IG ® ATEIS ATET WIT TqF WTEA
*ATAT AT, AY TATET I F T
# 78 vy fr ag o ¥ faU @),
wWifs ddod ¥ fag frer ¥ wdT
ferFmagaasr oA § 1 %8 &
wfafor agi @mT , ot ok § @
Y FATL ¥} AT™ FWIIF MW aqw
oI AT WY W A & 0 T ar
TN & Ty oAy ) Afww gt feg
w@ & fag ag giee s § @t
e W W e M #®)
TRTME a6 G aF |
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wWHr e § wa gy & o
¥ graardt W AT 9w ¥ g,
T FY qF AT AT X 7w A
w gar AT A ¥ afew fowdr
™R et A gFe Fo qrfed w7 &
T WA ¥ B IR Ay w1 oy
(feewat wiw ovar) femr qr
T ¥ T OF Wiy T § | -
T ¥ qEX I a8 MW A, T I
agt & fafafsss amt § w21 fr 20
¥E ATEA 2 @S & | 9g AL AT F
T W ¥ 9T @t wa wtwr
R wEE gRY, a1 98 Araeaaret
% AT | € TG NHT FET WF
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N wgeanwiwreY W wrar-wiwT 6
A A8 o &

1Y gg oy @i &Y & f der ¥
FWw € T g
LAY F1 grate oY WReA firar
o, waifs aaf @rdeg & g«
# wara (Efiew ) aga w0 av, ¥ ww
gt 9T qarfadt Y &0 @A @
wt f g7 Rl F1 QEEETE aEl g
T § | ATHTNNT TR OF g
HE B TRTME § WY Fremmenar
uF wEeyl wgI g | gafag 9w awT-
mE R 2vw & fawre & Wi
o A TEd ) W wnw g fw

wet wRIET A T gETE 9T s &7

st wiere wrw g (fete-
1) wemw  warew, & ww & ow
qTANT 9 W&t nERT & awem
F W & QT H T AT AATE |
o Rt fE 919 I § g TR
TR THATEY & A9 @ A1 I %
7% TRATEN &1 T T WHEAHHT
* mraq agh fawfes & go o oy
¢t farad of, arawT & mfzardy game
F wT AL I A0 FY Wt & qg
a% wrarreT FY F giaar w2y
F a1 g8y | ww wafy offeafant
qew wE § W wed ag A § fE
foaraal & fomaY I s WAt o,
IFA o woAT W 3 A7 gh &t
I F 7 F% FAT0 9F | 97 -
el ¥ ¥ oF Odt e § wig &
ATHA T@AT qMEAT § WY R §W A1
w1 qgury fw foedr div weft ageat
¥ aOaT wfi|w &W@ & ag W og
AYsAT oot a% weTt F aFY gf g 9vE
qu fawarg & fr gard 4% @ wdt
qATT TR W A faww s &0

exffy A aggT ol off o
furefty qurt ¥ ot IEfT xgf faely &
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FRT F WE T § q § fak
Y S ® WY I@YH oY e
& @r ®1 wrvaraw famr qv s ag
T qreT a7y T | oqw ¥ R
et ot steftae T gE ¥ g ot
IR TF AT HY GO AR A H
araa A1 o T # v ¥ q@TaT A" g
fx foex faat st ww guafag &
ot ag o #7 Y fr ag 9 A
aedt a7 wr g | faole oF ST emg ax
2 g 9= fiAe §iIEd TaEE Fare
¥ Far s w19 A § s A fawe
FTATEH A WA a® T
Wz & gt gl v ot v ae
faellT ¥ F1TT aF QT EET UFIH
faAT wraTTE & Aew F Q@ gwT
¥y AT F el F vyt & fag o
wfearg gt & WY Wt w1 QT feafa
& 5 Frer ¥ faote o & fag
W A FH 60—70 HIA BT T FAT
qeat & | gafae I ag @i adiw
3 f fais FeT 9T arg =1 forge
% qzr F+TAT o 99 & Wy faw &
fom T AT §F WA A WA qAr
IY TW 91T [ WA AT 99N ga
F « sicag ffmw X o g9 1 %18
sfrurtfafie & 8 )

dar fF M w®Y A 06 @-
arg} & STy A mranTaw F1 giaeme
fawfaa 7 g 31, TIHEE T
Zferoft ofesrst gaTT TRy FigaTE
SATRE Wei 25 @@ ;Ifgarat Wa
g 99 T ¥ oF IF AT oft
W g X T g fe & fag
F 3% aTgare ¥ § 7y ¥ fee
T A ATX F wPwRTATE § ¥ o
§ 1 Afwr fex oY grege aTwaTer
TATTIF FT TATH A FH & FH 15

are wfearfirdt &7 garer § wai fe
«imﬁmﬁﬁﬂﬁ!’"@'ﬁ“
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WO W qEr §, Wi gfe & o
g AW WIET § Afew I -
aifeit ¥ gorr<t wrat Q¥ & fiv farr Y
W e aF w0 B Al frear
R e graw wiwc TR T g
FT WTH O F TATH ¥ I WY SATAT
e 1 N AT Iw ¥y qwa § B
FHY F THAI F TACE WY FC
WATH dF TF B WF g o
T 9Tq A qg AT S rizah &7
i @ § 9 % i ol o
faurr & weod w w1 wawe Ao
T M wgw were § wfiw & 3%
fawfaa v & ot sovrmfeay =) ar
aperafaay w1 gfewt faerft |

Jar ¥ frAew feqr q1 TagA
¥ =T ¥ gF feelt ¥ gard wmey-
9T R FYFRT F AT 1A CF AAA
TG &, T | T FT TATHT
T iT aT g |

YR S wgT A 5 aweaE w)Y
T & WY Sy, ST STEyT
7% 9 e a9 9% § | e dAw #
T9E ¥ adr aFAH gy § | ETE
g X g 9gw 9rar R Wi aws
¥ Y G WAl & SE W7 SASnET
FET qE & 1 I F FTE g9 AT
1A & | gEfT &7 § ¥ aF WY Y
Hedi § FEAFT ATEIS 9¢ FT TF
Y TrorearT ®1 aga a€t glawT R

T T T gE AT A
feeelt & TREgT & WWE FH WG
amY § 99 ¥ 9 Fww #r g
w ag w1 § o ard ww WA B
fafire @ 9T o™ qEar § SafE T
ey ¥ W wife s any §
7T freea § s feelT & 9aae
aF o B "o § IR e
HIY AT, W
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arf oY garfee T wT awe FW
3% g @

of WY ¥ wg & R ww @
wdfter wo wrgan § fr Falr @ &
FeT F A AT § @ F A A AN
v qagd @I wfedl & e
few & 9+f ¥v fawmw § f& garar
HTET TF AT G FTA FY Fiferwr 7 1

Mr. Speaker:

D. G. Railways

Mr. P, Gopalan,

If members take flve minutes each,
another five or six members can
speak.

Shri P. Gopalan (Tellicherry): Our
Railway Minister is well aware of
our problems. (Interruptions).

I am coming from a State which is
the most neglected State in respect
of development of railways. The
case of Kerala has been argued here
several times, It has been pointed
out here that for every lakh of peo-
ple, we have about 15.2 kilometres
of railway. It has also been pointed
out that for Kerala we are having
only 4 kilometres of railway. Alto-
gether we are having 700 kilometres
of railway, while Madras is having
4000 kilometres and Andhra Pra-
desh and Mysore are having 2,500
kilometres. This itself proves that
Kerala has been neglected in the de-
velopment of railways during all this
period.

I would like to bring to the notice
of the Railway Minister that what has
already been sanctioned to Kerala
has also been taken out of Kerala.
Recently, the Signal Construction
Office at Olavakkot has been shifted
to a place in Madrag State, Podanur.
1 do not know what official justiﬂc_:a-
tion the Railway Ministry can give
to this. This office has been func-
tioning in Olavakkot for the last six
years very efficiently. The Railway
Ministry or the Railway Department
can advance no logic or reason for
the shifting of this and T say that this
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is due to injustice and negligence to-
wards Kerala. This is another ex-
ample of negligence and injustice to
Kerala, The injustice meted out to
Kerala has been brought to the notice
of the Railway Ministry several times.
New lines have not been opened in
Kerala recently. The Railway Min-
ister who comes from our neighbour-
ing State is well aware of the fact
that people of Kerala have been
clamouring and raising their volce
during the last so many years for the
construction of g railway line, link-
ing our Railway Minister's State, My~
sore, with Kerala. It was before 1914
that the first proposal for this rail-
way line came. It was during the
time of the British that a survey was
conducted. But unfortunately owing
to the outbreak of the First World
War, the survey could not be com-
pleted. Since the attainment of In-
dependence, the people have been
raising their voice for the construec-
tion of this link line. The total dis-
tance would come to about 90 miles.
If Kerala is connected with Myasore
with g link line the total distance
would come to about 90 miles. If I
have to come to north India, if 1
have to come to Delhi, I should take
a circuitous route coming to Jolar-
pet. If this link line is construocted,
the distance to Delhi will be reduced
by 400 miles from Kerala. Even dur-
ing the time of the British, they
found it to be an urgent thing and
80, they conducted a survey. The
people of Kerala repeatedly raised
their voice and our late Prime Min-
ister, Shri Lal Bahadur Shastri, when
he was holding the portfolio of Rail-
ways, came to Kerala and assured us
while addressing a meeting in Telll-
cherry before thousands of people
that within a few years we would be
having a railway link with Mysaore.
A survey was also ordered to be con-
ducted, but I do not know why the
survey report was not published and
why that link line has not been con-
structed yet. As far as the people of
Kerala are concerned, this is one of
the important rail links that they
want. I submit that the Raflway
Ministry should give utmost thought
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and serious consideration to this pres-
sing demand of ours

1720 hrs.

[Semx C. K. BEATTACBARYYA in the
Chair]

Moreover, the sreas lying in the
border of Mysore and Kerala, where
the hill products are grown are also
going to be covered by this railway
line. The hill products which earn
crores of rupees worth of foreign ex-
change for our country are produced
in these areas. We want these areas
to be opened to the other world and
goods traffic to be made possible, and
the people who are producing these
dollar-earning products should be
given some railway facilities in these
areas. Therefore, T would request
the Railway Minister to give utmost
importance to the construction of
this railway line.

The hon. Minister is also aware
that north of Ernakulam we have a
broad gauge line but south of it we
have only metre gauge line. When
rice comes to Kerala from Andhra
Pradesh, it comes up to Ernakulam
by broad gauge and then the rice
has to be unloaded and reloaded on
the metre gauge wagons, Because of
this break of gauge, we are having
so much of difficulty. The Kerala
State Government as well as the re-
presentatives of the people in the
south have demanded several times
that the, metre gauge should be sub-
stituted by broad gauge and thus the
pressing demand of the Kerala peo-
ple should be met. I am sure the
Railway Minister who is well aware
of this problem and who understands
the feelings of the people of Kerala
will give his serious consideration to
this appeal of mine.

In conclusion, I would request that
the injustice metedq out towards
Kerala during the three plan periods
should be put an end to and this neg-
lect towards Kerala should be ended.
That is our demand gsnd that is our
request to the Railway Minister,
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I hope that these points will be
given gerious consideration by the
Minister,

To WY AW (HETTSWR) -
wagfa o, st oF afge & aidt oft
T SRE FQ U T we ot W
a I wwfeg frar | & Al aw-
war fF areary widt of w1 AT O qw
W A N e s 9,
I9 A TTE WTRT § T €T ST
g W # WY AT A TEN
oY argw-2fa A weeA= Hrdt frerdft
¢ 99 ¥ wed qW 9T WEr o w7
2 oy § 9T 9w § forar T
f& o gw WF Fwatw wfgwrd
R aY qg-ag 1w 5 | F A qwwar
fe sw wraY ¥ amg wiet off F gw aver
T oraT e & o §— 7t wgRa
At wfewt & o I ¥ YwoA
—ag af~w wfawry & | 9@ @@
o SR W @ AT g 9T gH
¥ o arer gwt &, frod ¥ afz gf
g, wrer wie ¥ afy gf -z ang
g
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wfawtt § a1 @y ¥ & Jg7T |
W g T far &, aY g Gaer @
& sma fe g OF 7 ofs warg ar
ardr 3T W F @raT qeq @
fear g, T fafae) A @@ %
fear g 1 g N F ¥ OF A HAW
gy g Trfgd—ar @ 399 fafrex
gw gt a1 9q a1 Wt v g
fafrdtfas s o o€ &, 78 @
g =g

78 firat & w7 fr e & 2fz
WE F1 At ag o # aog ¥ gk
3 A & ag wwwar § fr ag wr
&Y ard ot Rwrt @ o ¥ 7w gt
T F readt A aog ¥ G
Hto gwo F WA #7 W frw wr-
T ¥ 39T F GAL H qBTFW E
# Aqd FgAT Wgar § frowgt ow
[T TEATT FT AT § ITHT FTEEHAT
Fraft freealt, forerdy e ot @t 7 &,
foaar qwe amr @, W T W@
uroFt faviy ®7 e T T1fgg o
# MRy & WIAT § AT 9T WE A
wIETT §, Ayt 9t $7 ey fr @
T —ff oo R, T wy
@ @ 8, ofwt w1 @ 2, qafey
[T arE ¥ aF aF wewe  wewefar
T[TOX § | AT, T F) FAAT
T I forw T W W B QU W
Y & | OF s WA W) gEd
TITE (@ TG ¥ AT v i
WY &Y W $I qT T @9

e wogdt ¥ a7 *7 7 3,
&9 fax feud & qfg s Ty §,
FfFT 3302 ag af @rar fs feomt
¥ 1fa 7 §, I q97% FEa7 I
¥ fraat ¥ ¢fg 7 § Sraraws
TEITE 3T F X A4 AR A o
(T g aradt W g5 a@ ¥ W@
TR SqTaT ¥F JTEAY | HGAE B WG
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a-aTe @1 @ &, fax few ag ¥
#77 qfg w7 F 9w augd w1 g
FEM G IgEA A TR FT A @
TIAME, WEIRAIA QT R
f & oY o= €Y v §, e aiwr aTel
FHgrgoa st 2w @I | (8 a°
wHE & @19 Fe o ¢ e
F N 7@ wifeed § &g AR T
fo W] F AY Ao THo HIRT § T
%1 Ay forw IFCHT E, IJW Y A
& wiforwr w1 v g fag fre
6 WEA g% waTd A& WA § 1 wH-
arft & 3T 9T & Y QE-HT
g E ag sa Frarad §, afeT faodt
g gE T w9 § sl T
FREIT eHFFAFALH FFAT AT
g & arg 7 AT angar wqifs  FA-
fasissr ¥@ @ad & A wr wfe,
¥ t=d Adr o 7y fagY frasc arg &
FaaTHaT | §¥ oF fag¥ dYo g0 ATEW
FI fae a1 W F a1 8 3T w7 Ry
fe 3d dgar ar fifay 5 fagd
F s 2 faam @7 | SRR @
fear fr & 72 S QY § A o A
I §war, W9 WA fafret
argw # fafad | FMrwgr fs ST a1y
% fagm afsvgaT a1 gy fv &
¥ weara gut & a1 A€ 1 S sy
f& wvara oY gur &, wafeewgar ¢
afeT oum wafeew g gm &
9q ®@ue wafeEw gor aq 9T &7
w4t 1 & weAT avee WE qdlr
® oW ¥ «E@  F WK
wrEfas FO A g v ad
£ oF geaw & w7 § warar § fomd
qrer A graraqr feafs aarAY e
f& 731 9T A T qAgE FA FE
W B2 BIE FHATU § ITF W -
FAF FTH T4 R AT 50747 §, I8 IF
& uqew g famd f5 7 avgqee &1 &1
wTH FT G |
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[Bre wnZT wa™)

™ qw fag) fedlt fs s
T ¥ Q& gL ¥ SATRT FHATH @
¢, agi 7T 97 ¥ fad grfeetd @it
AT | I w49 fzar f qgi ¥ 78
freiniteT X QY feegmrdy &, @t w0
e & ggr o7 fefaw a1¥ W<
TR &= ) feedd W 1 7
fefge ¢ Wit ma dw &) fee
& ¥ f wy T § A @
TG T gt o Qo HIET Y EHTA
FQATY, W wEqarsr @ Iy §, gl
o ot fafast gegare & w1 & T
& forat o | 77 @ T A g, 9w
Rzt X IR Wit e s A e @

oy AT § fs o gET R
ant § faasr wifes gfee & ik
e A &, 97w ww fear amw ) &

T §, ¥ QY g § ot WK AN
7 faord o ¥ 3T A T TG
aFdl | W At ¥ g AT A &y
w TET ¥ Q@ aF, AfFT W
&1 8T T T FIGAA T G A Y
@ T | #rE wwEr g g | W
g 7 aAd ge W /raa § F g
qT 1 F0® 37 ATQG To WA WWT

A

o\ ¥z - wAEAfaw g, 9 qE a9

qaa ¢ 1 & G Ew ¥ A w€w
fr s &g W w1 #ifad, SfET
O T B T FEQ | BE S
AR F AR A g A I
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¥ T ¥ N A Y qF AR
@R IowreT afafa ¥ a1 qv 1 F
B BT a9 W ¥ O § o &
fog g wvil 1 FET awr 1 9w
% ¥ ot g av fow ¥ g e
T ar | & qATE A ARE ¥ w1
f AgRamt w7 w Ay ¥fww I
FA 9T of agf Tefy

TEH I F{T AGE H AT I3
WY § qas § ATCEEE TN E |
97 ¥ ¥ ow gy MEgT & AT
6 €N T e ¥ IE A fea s
faey faear ag mat fe oF T w R
wuTs & fog < far mar 1 qEw
Wit AF fear @ At qiw B WE T
THRIFIEN I @AY T
T ¢ 5w S, -
SR A AR Y |

& qF ¥ W wgT WAt § e
TR 7 AT ¥ aga WE wo § | %W
fag fogar WX FETEET agE W
mfear ag.€ a7 |

wfm a@ ag s WigEr §
gt 3m ¥ g gmamwT W g fis
TR SqTET ¥ Sqrar AT «ufgd
o g7 ¥ fd sarer & samer gl
# e =1fEd | WA F WIS oF wA "
feafa & 1| @R WIgT & QH AT AT
Zqeaw ¥ WK EE a<w 4 § Wt A
ot ¥ w1 & ST W
Y swTa gt ¢ | K@ & foy fae
FAE | WE FEEHI AIR g & o

Fgt AN-[Y, TN FITT TIY AT

a5y § ? %9 A1 aCs Wa fawmr w7
s 2T Srfgd |

wt avg ¥ faoret WAl w1 Fa
¥ o 2 A AT T @ W
o we @Fe § av €§ wa o foad
et fear a1 &% W7 faad fesma
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¥ fear o %, fom =9 & sy g
foar o1 &% gar § aEElEa
T &1 1T 7 AW FT oA HFE X
THq & fay

Shri Lobo Prabhu (Udipi): I had
the pleasure of reading the hon. Min-
ister’s budget speech only today. I
was not present on the occasion when
he made it.

I have great respect for the hon.
Minister who is elected from my dis-
trict, but I am slightly mystified how
he has proceeded to various conclu-
sions in this budget speech.

He opens up by maintaining that
he expects a fall in the goods earn-
ings of Rs. 13 crores. He ends up by
increasing the goods revenue by
Rs. 20 crores and the passenger fares

Rs. 19 crores. I would like, even
at this stage, to seriously appeal to
him to consider first whether there
is likely to be thig shortfall of Rs. 13
crores in the goods revenue,

In the White Paper which the Min~
istry has issued, when the question
of expenditure arises in any one of
the seven demands, it is always
maintained that there 1is increased
trafic, which justifies more staff.
How does the Minister reconcile this
statement made in connection with
expenditure that the traffic is likely
to increase, with his conclusion that
there is going to be a shortfall of
Rs. 13 crores?

The reason given by him for the
shortfal] is that though the revenue
rose in January, it fell in February
and March. On the basis of two
months, on the basis of a slight fall,
is the Minister justified in thinking
that we have reached a stage of eco-
mnomio stagnation, we have reached
a stage of economic regression, that
the revenue in the current year is
going to be less? He should have
tried to tally his conclusion with the
eonclusion of the Finance Minister in
General Budget that the period of
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stagnation is over, that there is go-
ing to be an increase in excise reve-
nue, that there is going to be an 1n-
crease in all taxes. It is due to be
explained to the House why he pre-
sumes on the basis of two months
experience that there is going to be
a short fall in goods revenue?

The second question is: even if
there is this shortfall, is he justified
in adding 39 or 40 crores to the total
earnings of the Railways during tne
9.5 months left, He hag to remember
that in respect of fares this is the
thirq revision since 1962 and in res-
pect of freights this is the third revi-
sion since 1963. Ig there no limit to
the burdens which are laid upon the
people in this way? He may argue
that the incidence is small, that im:
respect of ordinary trains it is a mat-
ter of rounding off at 5 nP. ang it
is a matter of increasing the lowest
ticket from 10 to 15 paise. But lLas
he considerd what this amount means
to the poor people. When he comes
to the freights, he thinks that an in-
crease of 19 or 24 crores for the year
is a small amount. But has he con-
sidered how that is going to be carri-
ed into the price of the goods con-
veyed by the railways? Has he con-
sidered what this means in terms of
the food prices? I would like him
not to make the excuse of a shortfall
of Rs. 18 crores to justify the raising
of the total traffic earnings by Rs. 3%
crores. He is due to explain to the
House and to the people why he has
raised the traffic earnings to this ex-
tent at a time when there is unem-
plopment and when on his presump-
tion the industry is going down.
He will probably say that there
is an increase in the working
expenses of the railways. I would
refer him to his own statement
that our railway staff compared with
the staff of railways in other countries
is far too excessive and that we have
reached a stage when the staff is =&
burden on the economy, on the rail-
ways and on the people. In those
circumstances, what do these de-
mands reveal? In each of the
seven demands there is mentiom
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that the staff appointed before for
4 shorter period is going to be ap-
pointeq for the whole year and there-
fore the demand has to be raised. How
far js this consistent with the state-
ment that recruitment has been stop-
ped when in these demands the pro-
‘vision for staff is continuously in-
creased? T will refer to one demand
.alone, the demand for social services
.and amenities to staff, During the
third Plan period, amenities to
‘the staff have increased from Rs. 84
per head to Rs. 124 or so. But
the Minister is not content with
this, He provides Rs. 13 crores
which the Finance Minister does not
do to the other staff on account of
dearness allowance committee report.
Was it necessary that he should
think so much of the staft when he
could not think of the people on
whom he ig raising these fares and of
the goods on which he js increasing
the freights? No one grudges
higher salaries to the railway staff;
mp one grudges better amenities
to the staff, but just think about who
pays for this. It is paid by the pour
‘people who are supposed to over-
crowed these trains. Ig it fair? Is it
socialism? That is the question I
‘would like the Minister to consider
-seriously even at this stage when ne
'is hoping that hig party will endorse
these two increases of revenue. It is
a question which wil} remain un-
answered, if he does not seriously
admit.—*“I have made perhaps a
miscalculationT I have been guilty
of some pessimism in assessing a
fall in the goods traffic when there
js not <going to be a fall as
the country s not going to suffer
much longer from stagnation it it
suffered at all.” If he would msake
that admission to himself, it would
be possible for him to give up these
increases in freights and fares.

I particularly ask him to be very
careful about this increase for round-
ing off in multiples of five. They look
very innocent but in the total, I think,
he will realise very much more from
the fareg of the people than he has
made us believe, Though the pudget
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has been supported by many Mem-
bers, by all those Members who have
asked for amenities for staff or pas-
sengers, all those who have asked
even for overbridges like Shrimati
Lakshmikanthamma. 'They forget
that as long as we are not able to
make two ends meet, as long as the
existing demands are not satisfied, to
add to them at the cost of higher
rates, higher freights and higher fares
is not in the interests of the country.

Mr. Chairman: Shri N. P, Yadab—
not present. Shri Kotoki.

Shrl Surendranath Dwivedy (Ken-
drapara): Is the Minister replying
tomorrow?

Mr. Chairman: Today,
Shri Randhir Singh (Rohtak): It
goes beyond 67

Shri K, N. Tiwary: Suppose they
go away, and if there ig voting, what
will be the fate?

An hon. Member: Members must
be informed.

Mr, Chairman: Let Mr. Kotoki
proceed.

Shri Liladhar Kotokj (Nowgong):
Sir, I rise to support the Demands
for Grants of the Ministry of Rall-
ways. In doing so, I wish to make
a few suggestions for the earnest
consideration of the Ministry and I
do hope that they will seriously try
to accept them, First of all, I reite-
rate the demand of the people of
Assam and the Government of Assam
and raised in this House over and
over again by Members from the State
of Assam that the broad gauge line
should be extended from Joghighopa
in the first phase to Gauhati with a
bridge on the Brahmaputra and a
branch line to Garo Hills and in the
second phase to Tinsukia, the align-
ment running along the southern
bank of the Brahmaputra. I know
that the first reaction of the Ministry to
this demang will be of a negalive
character. But that has been so Ia
the case of the extension of the mette
made us believe, Though the budget
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gauge line on the north bank and the
extension of the broad gauge line to
Joghighopa.

The main reasons which weighed
upon the Government for taking up
these extensions were the purposes of
defence. Our proposal for the exten-
sion of the broad gauge line to Tin-
sukia, apart from the urgent necessity
for economic development, is also
very much weighed on the need for
defence, Therefore, I would urge on
the hon. Minister to take this matter
at the Cabinet level and to impress
upon the Cabinet to take up the line
for the purposes of economic deve-
lopment and defence purposes.

My second point is that the Minis-
try should nationalise the Chapar-
muhk-Silghat land Katakhal-Lala
bazar railway branch lines in the
NF. Railway. The present term is
going to expire very soon and it is
high time the Ministry took the deci-
sion to take over these two private
lines,

My third point is about the ameni-
ties of passengers and other railway
users, particularly amenities for
third-class passengers—a point which
has been raised by all sections of the
House. I suggest that more and more
sleeper coaches for third class pas-
sengers for long distances should be
provided. In particular I suggest that
more sleeper coaches in the Assam
Mail both in the broad gauge and
metre gauge should be provided.

There is urgent need for construc-
tiong of staff quarters. I know per-
sonally in the N.F. Railway, even in
the headquarters at Pandu, there are
not enough quarters for the em-
ployees. There are Some kutcha
quarters which are not fit for habita-
tion. Some of them are lying idle.
Therefore, they should increase the
allocations for the construction of
quartérs, particularly for class III
and class IV employees.

I would not take up the time of the
House by referring to various de-
mands of the people which have al-
ready been raised. But I have one
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point for the consideration of the
Railway Board. Officers like General
Manager and others are transferred
irequently in the N.F. Railway, which
is a strategic zone.

Shri J. H, Patel (Shimoga): Spoke

a few words in Kannada.

ot wrarae feg (@wrfaar) @ -
ofF #ERY TR FRA FT qa1e ISIAT
& 1 gf =T awe # ¥er @ WA
TR ATAR AR T RE?

aaTafa wgtaw : ST o e )

ot i fag saT AR §

Shri Liladhar Kotoki: From the
point of view of expansion, operation
and maintenance of this stralegic
zone, I would urge that the officers
should not be transferred so frequ-
ently. Regarding the proposals for
increasing freights and fares ...

ot s fag : ¥9 # 9fF 0=
T & T AR TR AT g G
g | # Fror I N JEMT ATRAT E
qRT § F1 TG & |
Mr. Chairman: The bell
rung.

is being
Has Shri

There is guurum now.
Lilaghar Kotoki finished?

Shri Liladhar Kotoki:
clude in a minute.

Sir, I urge that so far as the long-
distance passengers are concerned
and, also, long distance traffic of
goods, particularly essential commo-
dities, and, more especially, the traffic
to and from Assam is concerned, the
hon. Minister should kindly consider
whether a special concession could
be given in order that the economy is
not handicapped further.

With these submissions, I support
the Demands for Grants of the Rail-
way Board.

it wacarw v (et &27)
qwmafa weey & ¥aw foesft & fawa

I wil] con-
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# § §% wear wrgar § | Afew Wt a faeelt &7 qraew §, & weft

g fr & feeeft &Y el F A A WERT FT AT 9T FEAT Y T,

o 7¢, ¥ W9 w=ht w@ry #1 =@
WA aos fearr amam g fF
Wa fewdde ¥ faed ww g
fawrit #t qeaT ® Faw ST &
ureATae ¥, uq FHaifEl § o) w
i ¥ Bz siafal § fecifeadam
& 1 QaT aTew g & i A o st
feetfeawee dvergs & | S
TV AgRT F FaATaT § g A+ & fE
IR & gfage & @ wT S A #
FHT T@T T E, IEET TTO07 48 & ¥
W wawfEl #1 o g @ AR
AT T WA FTE qg T 2,
afeT # wuwr g 5 sear gaw a9
1O W-FRAEt iy fecdfeahan
Z

g yIfm e sram s
9 W FAAA RN I W I
w1 v gt 7aw frsy o=tw T &
T 73 T | TR TE T T AT AT |
wa ¥ 39 qur fF w9 ¥ o=
wf 7Y fear, ar I o3 s s
gAY O AT gaTe T g avgw Ay
¥T 397 g qFAT & | TTE) W T AT
qre 6T WX I FeT g dar 2
faar &, wa gora Ja7 @@ T | &
A wRIT § a8 Wi w0 qgan g F
ag #1§ FIFAA o1 Frf QHr D
mfaa 5%, oY ag TR #X fF
Wy feqddic ¥ 9T & Jw AY aw
#Y &7 90T § AR &F § we
s ffe At & wife &
X ¥ o fegd= &, IR X FAH
fwt ¥ waer ¥ | WX QAT ) fear
SFTAT aY 3T & qe F o qreT famar
mar & wEE W g it wrddr )

g AR ¥ qETES ST AT wodt A
W FEAT & a7, feamr S
g F g ar i 39 ) o oft frar 21
X 98 IT FIAAT BT AFT 3F, v
a® T @ gu ol
awar § | qgt et ot fafas Gfafrdy
F1 gaeqT TEY & | 9 weE § ¥
#T HYE ey 7Y § | 7wt o= g
WIS ¥ gAY ATS 9Eer JATAT 4T 9T,
g AIHT a7 QAT & | 787 9T 9 5
3% sqaeqT A & R §E ah Ao
¥ ITANZC & | wr A AréFe W
| TAE I O FR, A FTERET
IF FT AW FLEFAE | W Fawer
T FHT AT § awrd wfr § AR
¥ oF WS AW w7 AU | /T
I FrErT § duie fafonr fafes
ufafrdie Wt 78 § | i fafes oew
frdt famr omee 37 FEET W 34,
aY S F & T F qaqr T
IF AT fFm AT ¥ wy E 1 3T
T ¥ FATET agT qOT waewv i § |

urw feeeft ¥ 399 a7 ¥ w9 Ay
w& g gfvmat oft g€ § for ¥ w
T H A T § | T W TR O
fadw w< woa § foaw o ofwde
& vt & | S Sw < saT Y R
ar @& W IR F I -
R YIFTFAR e 0 g Aferag
TR F N AL

faeeht 8§ wwml & food ok I
¥ aw o @ & @ fefe ¥ gl
wrfeat & forg g wies fead awe
srédz weml & @ i §
faweft ¥ Yoy fawrr & agy ¥ wHOQ



6979 D.G. (Railways),

@ § | Tafee g arer g it & fag
59 T &1 Wifaww fem o oSmar

afgw |

[ wwt o el § @ § AR
[T A F geey Wt ot F @y &0
g ST & i feeett 3 Y 399 wifeew
# 9T ST a9 § QO A o2 aw e
THT TEAT & A OF Y i o AT
1 IR @ | A AERT A OF G
sy T =g, e awn s
AT 9T A ¥ W Wi ¥ F9%
s farsr ammg wrd s wopar fafor
Y ster fear s 1 g At ¥ & s
T iR SR aow Afge ¥
A= ¥ foum v WE wifew &Y 61
femr =gat g, St w4t feeet s mEw
T i &)

feeett & Tiod # wwwT agy &9
Rt § 1 ST A amt & fao 7
S & AT 9T § | q@i W qEF WY
£ o wafeag 37 oT smeT a6 A semd
T g § 1 g feafa & ggi &Y glaqE
AT A FAFICE G I A
ag ¢ For W@ | s A W A § o
T qFR oy ot g 2
Mg ygrsay g NS T W E |
T Y § frow Y fasft 33T & Ay
HET g § W g /I qF qqaq
w1 e fafretarag @@
xfyg for weri 32 % For T g v &
STt WX T A aw aF g8 @ g
2, a1 o mfpaT se% fag fedme
€I, o8 qFRAve fagr oo steeT
* faure wHargt @ oy | fRen ¥
<Y #t 7% i @ For WE el ¥
weY T Y Ty

s fa & g &, feeelt Y qE
Srét & T el anet &<t & Tt ar
@3
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NTS WY R} ATIWFAT TW O A
% ¥ fr freeht & e 5w foedr ¥ wm
HUETATIIE T F1 IEAT T T
T wge faadt § 97 @E 9
e wre & e %1 gEt T RN
TEY T | WY AT THEATER FY JAT F7
¥ o ¥ Ty fame sy Ak feeelt ot
#F #t quet w Ao afog | A &
WY AT T WY 7 AT aY e v
ATIVE ITF AEY IAT G | qE WA &
wrfaT #ifsy e #ifag |

wifedt oF §39 ¥ #T AW F@T
£ 1 wifi A & qre W9 O 39E _#v
gaTge | &Y o fazdh foeft € | g
FAT 3T IAHT Fa< faar § Sfew A
HTOT AT § A T § | TG WA
fomd frar & a8 =& d5 sT o
fora feam & 1 =T Y ot quiy v
2 g w0a 37 2 gaTT W) wY wre
T gAT § | A Weol? WET FT w2V
¥ < HYer 9¥AT § | TEY FTH G QAT
¥ | gadt wranft Ty oy & 1 wmgar
g ol oft g s €10

Mr. Chairman: Professor D. C.
Sharma, Is he still reading the
Bhagwad Gita?

18 hrs.

Shri D, C. Sharma: Mr Chairman,
as you know, I cannot make a speech;
I will only enumerate some points.

My first point is that Cape Comorin
should be connected with Tinneveli,
Trivandrum and Madras. Cape Como-
rin should also be connected with
Ernakulam. It is because Cape
Comorin Is not only a sacred place
for the people of the south but it ¥
a sacred place for the whole of India.
So, I want that as many facilities as
possible should be provided for that
place,

I also have a soft corner in my
heart for Hyderabad and [ support
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all the demands that have been put
forwand about Hyderabad by my hon
friend, Shri Thirumala Rao. [ wish
that Hyderabad should become the
keypin in that zone and Hyderabad
should be connected with all the big
places in India. People should not
try to look upon Hyderabad as a
place which ig not on the regular
map of the railways.

My third point is that I find that
there is more of casteism, not in the
sense in which we use it, in the rail-
ways than in any other body. By
that I mean that there are so many
grades. Look at the grades that the
loco people have; look at the categor-
isation of the goods people; look at
the classification of other people. I
think, the railways have been true
to the division, sub-division and sub-
sub-division of catseism that we
had here. 1 would, therefore, say
that a Pay Commission should be ap-
pointed and that Pay Commission
should rationalise the pay structure
of all the people from the railway

coolie up to the station master or the:

members of the Railway Board.

I do not want that the railway
coolies should be treated as they are
being treated now. that is, as casual
labour, They have o pay licence fee
and have to work under the jemadars.
I think, the railway coolie should be
given his due place in the economy
of the railways. He should be treat-
od as a human being who has self-
respect, dignity and who is a wage
earning person. He should not be
treated as casual labourer as is being
done now.

I want to say a good word for the
Railway Board also. These minis-
ters come and go; I have seen so
many ministers come and disappear
and I hope the present ministers will
also disappear after some time. I
have no doubt gbout it. But I must
say that the Railway Board provides
the continuity of traditions, efficiency
and of administrative services so far
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as railways are concerned. But I
would like to say that the Railway
Board should be democratically de-
centralised. All the people should
not be sitting here in air-conditioned
rooms. You should send some to one
zone, some to another zone and all
of them should not congregate hecre
in the Rail Bhawan as they are dowug
now. But the Railway Board has
been doing useful service ang it
should continue to perform better and
better service as time goes on. I once
visited -the Jamalpur Workshop and
I saw all the good work they were
doing. But those foremen are not
given the status which is even allow-
ed to railway jamadars. Of course,
that is the problem for the Pay Com-
mission and, I hope, the hon. Minister
will accept my suggestion of appoint-
ing the Pay Commission. I think,
that problem will be solved that way.
These foremen who have invented'
cranes and so many other things
should be given a better status, a
better scale, and a better place in life.

Mr, Chairman, Sir, you and I re-
present the masses and, I think, so
does the hon. Minister, Mr. Poonacha.
I must tell you that it is not merely
the question of looking after the T
Class passengers but III Class pas-
sengers should also be looked after.
The Railway Ministry will be judged
by what is done for, III Class pas-
sengers. If the Pay Commission can-
not be appointed just now, I think,
the Railway Minister should appoint
a committee or a commission just{ now
to look to the amenities of the III
Class passengers. That must be done,
Unless that is done, it will not help
the masses whom we represent.

 Now, look at the new lines that
are going to be surveyed. On the
Northern Railway, there have been
only two surveys in respect of two
new lines, Why are you giving step-
motherly treatment to the Northern
Railway? What harm has the North-
ern Railway done to you? It is said
that it will take 400 years to have a
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line from Pathankot to Srinagar. 1
think that should not be allowed to

happen.

Then, there is a place in my con-
stituency—I think, most of the people
know it; the Minister, I think, must
“have gone there sometime in &
, saloon—Pathankot and there is the
_Tangu road and I want that on that
road, an over-bridge should be built
‘as early as possible.

Then, there is a place called Shri
‘Hargobindpur in my constituency. It
is a frontier town and it should be
connecied with Gurdaspur. A survey
was made in British days and that has
been neglected. Also, a flag station
ehould be put up at Panyal near Gur-
daspur. I have made that appeal
many times before and, I hope, Mr.
Poonacha will do that.

I think, the railways are our pride
and we should see to it that the rail-
"ways become a joy for those who
iravel and a joy for those who want
1o see India. This should be the real
source of national integration in the
country.

18.08 hrs.
BUSINESS OF THE HOUSE

The Minister of Parliamentary
Affairs ang Communications (Dr,
Ram Subhag Singh): Sir, as the House
~will be desirous of commencing the
discussion on the Demads for Grants
from Monday, the 26th June onwards,
Government have reconsidered the
programme before the House and
have come to the conclusion that the
Consideration Motion of the Unlaw-
ful Activities (Prevention) Bill may
be postponed to a date after the con-
clusion of the financial business. It
is, therefore, proposed to remove this
item from the Order Paper of to-
morrow. The Government business
for temorrow, the 23rd June will now
be as under:
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(1) Consideration @and passing
of the Companies Tribunal
(Abolition) Bill,

(2) Reference to a Joint Commit-
tee of the Central Industrial
Security Force Bill.

18.10 hrs.

DEMANDS FOR GRANTS (RAIL-
WAYS), 1967-68—contd.

Shri K, Haldar (Mathurapur):
After reading the Railway Budget
carefully I find that almost every yeer
the fares and freights are increased and
so, the sufferings of the passengers
increase. What is the reason? It is
because the number of trains has not
been increased to cope with the rush
of passengers. Before electrification,
we were told that the number of
trains would be increased. I particu-
larly mention the Sealdah section and
the Howrah section of the Eastern
Railway. These are the two sections
where the highest number of passen-
gers travel every day as compared to
any other Indian railway, but we see
that the passengers who go to Cal-
cutta to attend their office are com-
pelled to travel on foot-broad, roofs
and engines even risking their lives.
I do not know why the number of
trains is not increased. In Bombay,
every five minutes there is a train
running. In Calcutta, when there is
electrification} in Sealdash and How-
rah, I do not know why the same
thing is not done and that is what I
want to ask the Railway Minister. In
this connection I draw the attention
of the Chairman and the Railway
State Minister who have frequently
travelled by these sections of railways,
They have also seen the sufferings of
the passengers who frequently clash
with the railway authorities or with
other passengers for want of accom-
modation in the compartments. For
that reason, I request the Railway
Minister that the number of trains be
increased. In their reply, they should
say that they have already increased
the number.
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It we analyse what has happened
during this period, we will find that
the number of some trains has no
doubt increased, but the accommo-
dation in these trains has decreased
to that extent. In this connection I
also wish to draw the attention of
the Government to the fact that al-
most every day there are clashes jin
these two sections of the railways.
What are the reasons? Have the
people bceome rude or indisciplined?
No. It is due to shortage of trains
because there are thousands of em-
ployees who come every day to Cal-
cutta for their jobs. If, by any
chance, they fail to catch one train,
they may even lose their jobs, So,
what arrangements are government
making either to increase the accom-
modation in the existing trains or to
mncrease the number of trains? 1 sug-
gest that the number of trains should
be increased as soon as possible.

I would also like to mention in this
connection that the employees of
Kanchrapara Railway Workshops who
are Central Government employees,
receive allowances and house-rent
according to the rates applicable to
category ‘B’. Why are they not given
allowances according to category "A'?
In Bombay, the railway employees in
Thana and Kollyan, which are 35 and
$4 kilometres, respectively, from
Bombay, get allowances according to
'A’ grade. So, I request that the em-
ployees working in these sections,
Sealdah section and between Kolly-
ani and Calcutta, which are industrial
aréag and which have so many Cen-
tral Government employees working
in Railways, should also be given
allowances at rates which are appli-
cable to 'A’ category. I would also
like to mention in this connection
that in the southern sections of the
Sealdah division in the first class
compartment there are so many rail-
way coaches but without any sitting
accommodation. There are not even
any wooden seats in those compart-
ments. We have been told that it is
because the rexin seats are stolen.
But I would like to know what the

D.G. (Railways),
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ratlawy protection force is doing and
how they are safeguarding the rail-
way property. At least wooden seats-
should be provided for the passengers
who are now obliged to travel by
standing all the time. I would re-
quest that steps should be taken te
provide seating for the passengers so
that they can travel sitting instead of
standing as at present.

The House is shortly going to dis-
cuss some emergency Bills. But the
border States of Assam and Tripura
are not properly connected with rail—
way the big cities like Calcutta and.
others by railway line. It is obvious
that the railway communication with
these border States should be im-
proved. If Government do not take
proper steps in this regard immedi-
ately, then in future if any aggres-
sion takes place, there will be a
great difficulty and the people of
those areag will be compelled to
leave those areas for fear of loss of
their lives. Communication facilities
not only in Assam and Tripura but
also ik other border States of our
country should be looked into.

I would also point out that the emo-
luments ang other service conditions
of the railway employees who work
in various departments of the rail-
ways should be improved. Govern-
ment are Increasing the fares and
freights. So, I do not see any reason’
why the amenities should not be
increased.

I hope the hon. Minister would look:
into these matters very favourably.

shri B. K. Daschowdhury (Cooch--
Behar): The peculiar tendency that
we are poticing is that the hon. Rail-
way Minister increases fares and
freights in each and every year.
Whenever he comes forward to pre-
sent the Railway Budget, he says that
in order to balance the budget, in-
creases in fares and freights are very
essential. I should like to point out
in a very brief manner that the pro--
portionate increase in' fares andi



6987 D.G. (Railways),

freights every years not commensu-
rate with the real income that accrues
te the railway administration every
Year.

In 1963-64, the railway fare, was in-
creased especially for the third class
passengers by 7 np. That is one fact
that we should remember. The real
income that came to the railways from
the third class passengers in 1963-64
was Rs. 182 crores as against Rs. 171
crores in 1982-83, This obviously
shows that when the third class pas-
senger fare was increased by T np,
there was a certain improvement in
the railway earnings, but here we
have to consider other factors also.
The total pumber of passengers ira-
velling in third class in that year was
also more by 426 crores than in the
previous year. In the previous year,
1962-63, there were 8,022 crores of
third class passengers. In 1083-84, the
figure was 8,448 crores. So, when the
number of passengers increased, the
income has also increased.

There is another factor. The aver-
age railway mileage covered in 1863-
64 was also more by nearly 500 odd
crore miles, So what do we find?
There is no proportionate increase of
income, to the railway administration.
If the income from third class pas-
sengers has increased, it is because
there are more passengers who travel
by third class and there is more mile-
age covered by the railway depart-
ment. So it is not true to say that
it we just increase the fares of third
class passengers, there will be a pro-
portionate increase in the receipts.

1 have here the figures quoted from
‘India 1066’. In 1862-63, the income
was Rs. 171 odd crores. In 1963-64,
jt was Rs. 182 odd crores. In 1964-65,
it was nearly Rs. 194 odd crores. If
we examine the flgures for 1963-84,
we find that really the income ought
to have been Rs, 40 crores more, but
actually we get only Rs. 11 crores. In
1964-65, the real income ought to
have been Rs. 22 crores more as the
third class fare was increased by 3
np., but actually we find only Rs. 12
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crores increased. This year alsg the
expectation of the increased income
from the increase in the fares of
third class is not correct. I would
like to point out that this is a wrong
thesis, that if we increase the fares,
it would automatically yield a pro-
portionate increase in real income to
the department,

The hon. Minister shoulg take this
into consideration that the budget
should not be balanced by increasing
fares, but it should be done by effect-
ing economy measures. I will read a
few lines from the Public Accounts
Committee’s 72nd Report in this con-
nection,

Mr, Chairman: There will not be
time enough for that. Omly Afive
minutes have been fixed.

Shri B. K. Daschowdhury: I would
request you to give me some more
time.

This is from page 86-87:

“The Committee are distressed
to find that contracts for a total
sum of Rs. 52.4P lakhs were enter-
ed into by the Railway Adminis-
tration, South-Eastern Railway,
with a firm for execution of earth-
work, bridges etc. even though it
was brought to their notice that
the particular firm had not tend-
dered for bridge work and gs such
similar work had mnot been en-
trusted to them by the Northern
Railway to whom a reference was
made”.

That is, we do find certain corruptic.
and corrupt practices in the railway
department and the Railway Board.
A firm which did not submit a ten-
der was given a contract for Rs. 52
lakhs, even though it was not entrust-
ed with such work by a sister rail-
way.

Again on page 87:

“They are also unhappy to note
that the Railway Administration

could not recover the balance of
Rs. 3.72 lakhs from the firm due
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to wrong advice given to them
by the Law Officer for going for
arbitration as it was found later
that arbitration proceedings were
untenable”,

I would like the hon. Minister to
disclose the facts congerning these
transactions and say what action has
been taken against the erring officers
concerned. Who was actually res-
ponsible for allotting tender to one
firm which had not actually submitted
a tender at 11?7 Who was actually
responsible for the loss of Rs. 3.72
lakhs to the railway department? In
this way, if the hon. Minister tries to
consider to economise the whole
department, even if possible by
abolishing the Railway Board, by
abolishing certain other unproductive
expenses, this increase in fares and
freights will not be required.

The North East Frontier Railway
is probably the worst administered
railway by the railway department.
Hspecially the condition of the third
clasg passengers here, those who
cover 87 per cent of the travelling
passengers of the railway. is pitiable.
In that North East Frontier Rallway
zone. I have not seen any single item
this year that has been mentioned in
the various demands for develop-
ment, except for the expansion of a
station or two. 1 do not understand
how the Railway Minister presented
the budget without considering the
particular aspect of the North East
Prontier Railway., The North East
Frontier Railway needs certain spe-
cial consideration because of its im-
portance in Defence and communica-
tions, being continuously troubled by
China and Pakistan.

Further, Coochbehar grows Rs. 13
crores worth of tobacco and nearly
Ras. 80 lakhs worth of jute, but T have
great doubt whether even 5 per cent
of these commodities are belng trans-
ported by the railways. Govern-
men's reply will be shortage of
wagons. T request the hon. Minister
to arrange for more wagons in order
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to remove transport bottleneek. I
also request the hon. Minister through
you to look to the better amenities of
the third class passengers of Coocth-
behar, and to arrange for better acco-
mmodation for all passengers con-
cerned,

Mr. Chairman: The hon. Minister.
Some hon. Members rose—

Shri Abdal Ghami Dar (Gurgaon):
No, no. We must speak.

st et we (mari \Teg) o
afy qged, # § 49 917w AT
weara fa & @ sarar 7 a1 €0 § ww
2-3 faae %1 797 a1 wavw feqr amm

StgwR W wEEw (SSEA)
7z A7 W@ &7 fawg § g9 9T ),
T faaz  fagia 2 s fay §
372 AT & fem fag ang

At gofiE Ao w@w (zwrE) :

# 5w & Fifow 77 771§ 1 fAe qw
fag sy

Mr. Chairmam: Almost all the

parties have exhausted the time al-

lotted to them. There should be no
complaint on that score.

Shri Ranga (Srikayulam):
be given two minutes.

He may

Mr. Chairman: You yourself sug-
gested that Mr. Lobo Prabhu should
be allowed and he exhausted the
time.

Some hon. Members rose— -

Mr. Chairman: Please resume your
seat. I wanted to call the hon. Minis-
ter at 630, What is the position?

The Minister of Rallways (Shri C.
M. Poonacha): T would need about 30
minutes.

Mr. Chalrman: Shri Meetha Lal
Theee minubes.
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oft sisT are (FaATE ATANgY) ¢
awmafa wgrea, & mae o gd &
O WUA FEET g AW 421,
422 W 496 ¥ AFT 502 qTF A
A fearaT =rgar g

o9 6 I 1gF UTHAT § F
AT q3EF § Fgr fv TH  ToETEl
& IATH A (G W11 F ATYA FH A
T gafaq T § [T I[gT FH
T gt 7 & oo & faggw se
foe gt U WA F A9 F AR
I § °wF TS |7 WE ATER
faor & % g@ift AT wrag TreEdE
H € 39F ArgAl |1 wAeIHAT & A8
g1

sfF a1 faaz & qa Fara #7700
 qafaw # faq 7 g 7 WF Aqar
ot § fAgeT &1 v F7 & #qua
FEWA! TEATT 421 T 422 § /OT B
¢ ug ¥ fas awRa & qag7 faey
a1y FUATT F04T 14| FAAT TTE-
qra ¥ uF faraq g o1 Tgi &1 g7
a1 AAGT § [T IT 997 § gl
waA siar fafeen adrggd | g7 waw
Frart arAl ofcar § saar § graqrs
FTE TAF ATLA AT ALF AT F AT
FT AHT TEF £ | TH E T HAL
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g7 ¥ 9T qgt T AHAT AT FT &R
£ 77 X qeqT A A F AT @A

a7 1952 § Y AIT FEIGT ATFAT
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T T & 9XT A ¥ A
Hat ot ¥ oF fofed s & o #
T or fy 3 40T a7 & T
gz W & | afew agt &% w) ww w1
fear mar 3, frae wiiw w7 w7 fed
&, &% arfedt & fowe ) fey any
E, ¥ & AN § ag WA G v &
frsgRma s gerar @ EwA
FATA & AT FIIAT AT AT AT AT
4l

aarE qTEYT ¥ FAYT TF AT R
ATEA § I F WEAF €T 9T {1 I
FT FHT B TEY TR Tt &1 feuy
T F29A T qiEr JEt faear & e
#gET #1 73T & fF 400 2a@) @
& gl qE faar qm@m &1 9@y
AT AEr AT E I FT  CfqA qy
TFTATTE | A TA7 § g W fw
s i oMt F FT qre § A awr
IATFT OET 91 F o g aw £
FIFT 7 9EY ¥ AT FT ATHA JIHH
gyt arfgd as gfaar g ot &4

Hnrg faet 48 ot 7€ 9F v d
oET 9T I AFF WMEL GGAAT & AP wrar
&1 %1 FaTH AGT & | Fyraa< fagae
afeaamT 3 & a8 9T WU @
agaar & 159 & fAag e ww & W
WTHT SZT3FLAT &1 q@r 97 grfagy
& fa #1% orar &7 gy & &
I T GEY TXATAT AT 2

dmg” fqdt & 9T w1 g TR
ar g afs 1% ferdy w199 T §
gt 9T oF ferdy smrr & andr |
ST N |

ot WiEg SwT  (AfEiE) oA
qfy W, woR gE W T
AT N s T g, W W
far W sRETE | ST 2w ¥
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fegirwarar T Y | W@ ¥
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¥ oA & ek & Reeeh smeT Wi i
SR, R AFTAYR ST §IT Y
ot 1 afeT §fc agt & S ad w @,
wra, w fr s oW e
LN SR UL
Y W% s faar 9w o

e a1 g 7 wiferage ¥ e
9T, WG W q@ ¥ o OwT
AT TF AT ATEA T AT qgq wAwy
£ | 7 aga ¥ fareew § oW T -
A Ty WA ¥
<l #Y agT R 21

WEAT Y A FL AT T6 45 Wi
W g} 1 gt ¥ erh -
fdl ¥ aga o< g fr gt 98 A
e T | A A SAaT @
A TFR N T & wOEEar
g @ & wwm wwmm W
PPt i Efs 45
Hrer &7 3 w7 TEw 0 @y o
gl T o g @ § W W
TS WS B @ A )

Shri Sonavame (Pandharpur): Sir,
lhe ministers in the railway depart-
ment are fresh gentlemen and I hope
they wiil bring to bear a fresh outlook
o the problems I shall mention
briefly. My first point is about the
reorganisation of the Sholapur division
which was bifurcated recently. Thers
are a lot of complaints. Traing are
delaved and operational difficulties
are lhere. Therefore, I suggest that
that part of the Sholapur division that
hzs been given to the South Central
Railway should be brought back and
the intcr-change point should be made
Wadi ard Guntakkal may be added to
the 5.C. Zone.

Secordly, the Railway Board does
not need a Chairman. The Chairman's
post should be abolished and the
Minister should act as the Chairman.
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Thirdly, the narrow gauge line from
Latur via Kurduwadi to Miraj should ot ar ag & fe e W
be converted into broad gauge or at ®¥ ¥ T W ¥ fagax vwwr feeht
ieast meire gauge. For several years Agaw wfd famar
representations and resolutions have ¥ 2 ¥ N
beer, sent, but to no effect. I request W4T ¥ g ¥ f& forw &t o
this conversion may be done. gfmar & frmg enft g& ¢ i forr
My last point is abouf certain estab-  [EHIdy & 4T g7 | T Trar WS
.li.xh.mf.r.ts, Our general policy from the  ®<¥ § f§ g Tr T 5T A TEr
porat of view of raising the economic e .
standard of scheduled castes and Rr quit A Y fafeas wfr
scheduled tribes is not being followed. gt & vEw =E Wi ¥ fawmw

people, there is interference by some
of tne Enard members gnd the poor
penple are deprived of their chance.
‘Therefore, the policy of allotting
catering establishments to scheduled
castes and scheduled tribes should be
followed. This encouragement should
be given to the backward classes.

2
: ; T
‘When applications come in from such T | T B W AT ¥ faerar
e

Mr. Chairman: Shri Mahida.
H1 gew 11 wg77  FEAAENE

Mr. Chairman: The bell is
rung. Now there is quorum,

Shri Narendra Singh Mahida:
(Anand): Sir, I have just one point
It concerns all Memberg of Parlia-
ment. When we go to the railway
reservation office on the top floor in
Parliament House, we find that the
peons and Lok Sabha staff are sitting
there in chairs and we have to stand
back for half an hour or so. Qutsiders
take advantage of this reservation.
They get accommodation and we do
not get accommodation for days. I
want the Railway Minister to enquire
ino this matter.

&t B 9T AT ¥ ey A fifew
Lol 1Ll

being

g W FT qAT T AT G Y |
W a9g ¥ A ger g fF Wa @
e TR § —

Mr. Chairmam: The hon.
ber's time is up.

Mem-

Shri Abdul Ghami Dar: Sir, I have
every right to criticise the corruption
in the Railway Board.

Mr. Chairmam: The hon. Member
wili resume his seat.
At wrA Adq X 0 WA
o F1 wfw, TE AOTEE A AT Shri Abdul Ghani Dar: Kindly give
me a Minute,

T
Ll JET WE W A _ W W aifede & sl W
2 TR 9 ST ¥ | ¥ o g e g § fr e aw

feeit ¥ AT ¥ I UGS T FEH

¥ A Aver & w9 g A A R
RE RN ] I W
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Ty @ e i ganfd, oW
i ®w R oW W@
g 2w fesd & wmeh & fagrer
¥ ol fiw A9 Gt ¥ oF oF wrE
Tuw E .
Mr. Chairman: As I said, all parties

have exhausted their time. The hon.
Member will please resume his seat.

Shri Abdul Ghani Dar: Kindly give
Me a minute,

Mr. Chairman:
Kachwai.

Now I call Shri

Shri Abdul Ghani Dhar:  Jg7gs

Mr. Chairman: I have called the
next speaker. This will not be record-
ed.

Shri Abdul Ghanj Dar: **

S ke - 5 AT 52 ]
0 S e Uy g8 - o S
o A= Ve LGl 58 J o liyyS
e mb - pd Jo S L
o S arol Jae st gyl o0l
o Syl S ol - a g oI
S on plerd

g Ja &S 8 &yl gm0
- 0¥ Y g S

1> F Wl S A el ey
¥ el a2 dle 34 e
Lle cagyd S KXoy Adpe o O
-

Sty e S o2 ol
W P R onl S W
P A L esn S5 ey

ASADHA 1, 1889 (SAKA)

1967-88 7000~
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o <y Wl 2 S o
e oy ff e - o Wl
= g i - Ja W
ay Sl 2 Iy pee st
o -os by a8 g -
O - S S R
P - Ay S N &S
Sy ol e o
Sl s ade L ol
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Ja & W0, ol S seme M
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f3s UY g =i K 3¢ w
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Mr. Chairman: The hon. Member's-
time is up.

Shri Abdul Ghasd Dar: Sir, I have
every right to criticise the corruptions
in the Railway Board.

Mr, Chairman: The hon. Member
will resume his seat.

Shri Abdul Ghani Dar: Kindly give:
me a minute.
oG 55 el £ bty o S
o Ui d mlo jKppe ojlan g
e et = d Ty ey (0 P

**Not recorded.
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LB Addlsss 52 ]
W -2 0 e L e
Tt Ay 20 ey Ay gies
Eods )y 25 S ayly
S W ) -2 be
o ¥ pie gtele wpls el
S A B grete -
o J s s pl - - Blm!
-t o S ol K Sy
Mr. Chairman: As I said all parties

have exhausted their time. The hon.
‘Member will please resume his seat.

Shri Abdul Ghani Dar: Kindly give
“‘me a minute.

Mr. Chairmian: Now I call Shri
Kachwai.

Shri Abdul Ghanl Dar:  Gg7ye

1 S

Mr. Chairman: I have called the
next speaker: This will not be re-
~corded.

S8hri Abdul Ghani Dar: **

Wt W WA BT . WWR
e e R X| Bw ¥ wRe 9@ 1@
TEW Y W (T I W A
¥ ¥ ow W IR aT ) wr
A F IR F qgT WPV PN AT
@I & | S9 a9 g I Ar@ Ay fiw
oW R | agT T g ¥ sy agr
STGH | AR W ¥ @ gu WK
9 |1 frewr o sy § AR |
i wy gu ifew Y e W AW
T® § T @i ¥ fag A
wfen & e fow gear & qel W
HAAWFAT g, ST TN FT T
ST WK ¥ AT fgy 1 gEt ¥ e
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¥ OmEnEE g, WA Saer  wiOwt
FH Tfegd | W qR A W wRw
# g ¥ woar foar o § ooy
o TF HIOET W ¥ I FE FO
gl e & 1 & www § o3t ©
9 gt ¥ weafus wEvaEar § o
¥agn § 5 o i gl @Y g
oIy §FUH FX |

¥ et ¥ oo R
¢ ok fow R & 7 afadt & dar

far & W) F ge SR der dar
2w T ¥ A oSt e
IR T famr g, v & a9s s
s AT Afgd | IR Al gk

| S ERE SR & A 99 Adw
TR Y W G F fag wier ar
WY AT N I ww g
fran g A F by v 22 29
fadfe wom wifgr 1 # Wl
T & 99 wE W § oW
FEHETHF AT 36 A AT 40
qUr CHY I A W oA § 1 afew
@ vk arw o et & 1 v

**Not recorded.



7-?03 D.G. (Railways), ASADHA 1, 1889 (SAKA)

WE A A Y FIT R QT
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¥ ¥ wifed Ok Y EEE @ w
2, T A o Tifgy | frew &
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Fd § W w7 91 5 oF ae T
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(Shri Abdul Ghani Dar then left
the House).

IShri C. M. Poonacha: Mr. Chairman,
‘Sir, I am grateful to you for having
spared sufficient time for a thorough
and ful] discussion of the railway
budget and the Demands for Grants
that I'am about to move. I am also
thankful to the hon. Members for
having spared so much of their time
10 analyse the budget thoroughly and
al_so to make useful suggestions, which
will naturally receive the most serious
and earnest consideration of the Rail-
way Board.

1967-68 7004
Coming to a few general points, my
hon. friend, Shri Lobo Prabhu made
the point that the caleulation as, made
by me in asgessing shortfall of Rs. 13
crores in traffic receipt was on wrong
premises. I am sorry, he is not here at
the moment. He has gone away with
the impression that the shortfall of Rs,
13 crores relateg to this year. Actual-
ly, this has happened last year, which
we have closed recently. So far as
this year is concerned, we have taken
into account an additional traffic of
about 8} million tonnes and proce-
eded to formulate our budget on that
basis, I8t year's drop has been, as I
mentioned to the House earlier, a
phenomenal one, an unusual one, for
the reason that till january end we
had cleared 3.8 million tons of addi-
tional traffic already. But, unfortu-
nately, during the months of Febru-
ary and March, unusually though, we
had, against an anticipation of 1 mil-
lion tonnes of additional traffle, we
had a shortfall of 3/4 million tons
traffic each month. So from 3/8 million
tons of additionsl traffic which we were
of additiona] traffic which we were
able to carry by the end of January,
there was another ghortfall of 1§ mil-
lion tons; therefore, the overall anti-
cipated additions goods traffic of 12
million tons dropped to 2} million tons.
That is how the deflicit of 13 crores
of rupees on goods earnings has oc-
cured during last year. This has been
explained in the papers that have
been furnished.

As for this year, without the en-
hanced fare and freight rates, under
the existing fares and freights, the de-
ficit would have been Rs. 17 crores.
That is what we have said, and it has
been correctly calculated. On  that
basis, the present budget has been
prepared and submitted to the House.
In addition to that, there is the anti-
cipated addition to the working cost
in relation to dearness allowance and
the increase in steel prices. These are
the three elements which have gone to
make the deficit, to create the deficit,
of Rs. 31 crores. So, we have come
with a proposal for a slight revision
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of the freights and fares to give us
additional eamings to balance this
gap. The point of my hon. friend,
Shri Lobo Prabhu was that there has
been wrong calculation, despite the
fact that there has been increased
goods traffic. That is not the case.
On the other hand, there has been a
steep shortfall. As such, we closed
last year with a deflcit of Rs. 24
crores and this has been adjusted
against the revenue reserves as 1 had
mentioned to the House earlier. We
could not do so this year because the
revenue reserves now stand at a
depleted level of Rs. 35 crores. There-
fore we could not do that and perforce
had to resort to for a slight upward
revision of fares and freight rates.

Now, this year’s position is that
there is going to be a raise so far as
dearness allowance is concerned, Hon.
Members may be knowing that the
Gajendragadkar Commission Report
is now under the examination of
everybody; it js also being examined
by Government. We anticipated an
additional increase due to enhance-
ment of dearness allowance to the
tune of Rs. 13 crores. But the scheme
of things, as presented by the Gajen-
dragadkar Commission, is such that
during this very year there is likely
to be too increases of dearness allo-
wance, That would increase the
cost on the railways mnot by Rs. 13
crores but by Rs. 20 crores. That is
going to be the effect of the Gajendra-
gadkar award as it stands today.
That will be its impact and that also
has to be taken into consideration
when we discuss the increase of
freights and fares.

Then, hon. Members are aware that
there are certain other questions. The
Coal Wage Board Report has come
and it is being discussed. I am not
trying to forestal] certain things, but
as it sppeals, every rupee increase
in the price of coal would mean
R, 172 crores so far as the railways
are concerned. .
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That way the operational costs are
mounting up. With these things
glaring at wus, naturally, we had
to do something by way of ad-
justments and revisions with a
view to see to some extent that
we could cover the gap. No
doubt, as it stands, the gap would
not be fully covered. Therefore, strict
instructions have been issued to the
Rajlway Board that they will exercise
all care and attention to effect eco-
nomy all round and ftry to save as
much as possible so that with the
economy that could be effected and
with the additiona]l earnings that we
would be making, and alsg hopefully
anticipating some improvement in the
economy of the country, ultimately
things may  balance themselves.
That is the hope tha we have.

shri Sonavane: Will the hon. Minis-
ifer give us later on as to what eco-
nomy he would effect as a result of
his statement?

Shri C. M. Poonacha: Unfortunately
1 do not have the time. But we will
try on fuel economy. We are now pro-
posing to effect economy  through
various measures. As hon, Members
would be knowing, we are trying to
reduce certain programmes so that we
would be well within our financial re-
sources. These exercises are of
various nature gnd also continuous. It
would naturally take some time to il-
lustrate by facts and figures to what
extent we have been able to achieve
success; but all the same, the fact is
that the Railway Board and the rail-
ways are now fully conscious of the
fact that utmost economy will have to
be observed and that as long as this
financial difficulty would be exerting
in various shapes and forms, the rail-
ways will have to observe the maxi-
mum economy, of course not endan-
gering the efficient working of the
railways.

There has been a reference that the
road transport is competing and that
road transport is taking away much
of our custom, It jg a fact. I have
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explained earlier that road transport
is competing and in the present scheme
of things and in the nature of develop-
ments that we are having, it is but
natural that road transport which has
developed fully its capacity should
take its share in the demand for
traffic. That is happening in almost all
the progressive countries and it need
not surprise us, The fact is that rail-
ways will now have tq take note of this
and improve their operations so that
they do not yield easily to road trang-
port and withstand and face that com-
petition. Probably in that competi-
tion the community, the society will
benefit. The railways will be trying
to do their best, the road transport
will endeavour to dp their best and in
that process both the road transport
and the railways will serve the com-
munity better. That would be a good
thing in the overall scheme of things.
1f you look into the working of other
Railways, take, for example, the U.K.
Railways, they had a proposal to cut
down the length of rail track from
13000 miles to 7,000 miles, that is a
reduction of 6,000 miles and later after
certain discussions they have now re-
duced their rail track length from
13,000 miles to 10,000 miles because
the road competition has been such
that certain sections of the railways
in UK. are not working on profit—
they are losing, as such they them-
selves have rerduced their track length
ofrm 13,000 miles to 10,000 miles. This
is g thing which is inherent in certain
aspects of development and, probably,
indications gre now being experienced
in our country also in this regard. This
is a gign that our country also is
marching in the direction of all round
development. Therefore, I am not very
much surprised by this competition,
it should be a lesson to the Railways
to improve their efficiency and Wwe
have already taken certain steps in
this regard.

19 hrs,

We have introduced, as g pilot
scheme, what is known as the con-
tainer transport service between
Bombay and Ahmedabad and there
is a proposal to extend it between

888 (Al) LSD—I11.
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Bombay and Delhi. The experiment

se far has proved to be promising

and, if this proves successful I think,

we will be able to give better service

to the people by introducing this con-

tainer transport service by which we

will be able to render door-to-door

delivery service,

Another important point raised has
been with regard tg the Railway
Board. The hon. Members have said
that there is no necessity to have the
Railway Board. Perhaps, if they had
examined the question a bit more
car>fuliy, they would have come to
different  conclusion. What is the
Railway Board? The Railway Board
is a technical body with top mana-
gerial capacity. It is 3 management-
cum-technical body which not only
controls the working of the Railways
but deals with management and
secretariat work. Supposing, there is
no Railway Board, there will have to
be a bodv of senior officers as in any
other Ministry. I was wondering as
to what special point or .advantage
they were trying to argue by saying
that the Railway Board was super-
fluous and need not be there.

The Railways account almost for
one-third of the total working expen-
ses of the Government of India, about
Rs. 1,400 crores, and so n2cessary con-
trols. administrative, financial, welfare,
technical and scientific, will have to
be exercised and for these purposes,
a sct-up is necessary. That set-up
today consists of technocrats, instead
of civilians, who have grown with the
Railways, who know every inch of the
working of the railways. That is a
more competent and efficient set-up to
hand!= {he work. Of course, others
have. a different opinion. But the fact
ig that this management-cum-techni
cal body is the most competent body
to run a concern lUke the Railways.

This is the pattern in other countries
of the world. The hon. Members
would be interested to know that,
quite recently, the British Govern-
ment had adopted the Rallway Boaro
pattern—it is about three years or so
—and they have set up a Railway
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Board to control and work the UK.
Railway system,

So, let us not go away with the
idea that this is something which is
not rational, which is not efficient, and
which is not quite fitting to the pa-
ttern of administrative systems that
we have in our country.

Am hon. Mefm™~;: What about the
States”

Shri C. M. Poonrcha; In the States,
the Railways are privately owned.
There is only a small sector which is
owned by the Government. Therefore,
there is a difference betweep the
United Stafes and our country, In UK,
it is owned by the Government and it
is run by the Government. Now they
have changed over tg the pattern of
Railway Board, i.e., management-
cum-technical board. This pattern
has stood the test of time and  has
done well, any suggestion in the dire-
ction of improving its efficiency should
of course, be considered. But to say
that it is redundant and superfluous
would not apeal to reason because
such a body would be essential in any
case. They are not only attending to
the techical side of the work but they
are also doing the administrative work
alongside. I feel that it is economical
in itself to have a body, a set-up of
the type of Railway Board. (Inter-
ruptions).

of; AYMEAMT : w7 AT BT (7F
Feargfracesg?

Shri C. M. Poohacha: Some spe-
cific points have been raised by my
hon. friends. My hon. friend, Mr. Ten-
neti Viswanatham, made some points
with regard tg works connected with
Waltair Station and RBezwada Rail-
way Station. My hon. friend, Mr.
Thirumala Rao, also raised one or two
points and several others also made
suggestions in respect of new lines,
improvement to certain sectors, in-
creasig passenger amenities and things
like that

JUNE 22,
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So far as Waltair Station is con-
cerned, I may inform my hon, friend
that the work will be completed as
has been programmed; there will pe
reduction in the programme of work;
nothing will be altered, whatever has
been sanctioned will be completed.

So far as Bezwada Station i con-
cerned, my hon, friend was telling us
that the Bezwada Station was one of
the oldest ones or something which had
not received any attention, To my
konwledge, Bezwada Station has the
second largest platform in India; it is
one mile long. We have also got
Waiting Hall and all other amenities.
That Station is receiving all the at-
tention that jt should and I am sur-
prised why my hon, friend Mr. Tenneti
Viswanatham. ... .,

Shri Tenneti Viswanatham (Visa-
khapatnam): There is not even a de-
cent Waiting Room, let alone the Third
Class passengers, even for the First
Class passengers, I would invite the
Railway Board Members to visit that
place. (Interruptions).

Shri C. M, Poonacha: There are v
many things we want, My hon, friends
from Kerala were saying certain
things. ., (Interruptions).

Mr. Chatrman: Order, order. The

Minister should not be disturbed like
this,

S8hri C. M. Poonacha: There have
been severa] suggestiong from my hon
friends from Kerala, Bihar, Punjab,
Assam, Rajasthan, and Madhya Pra-
desh and all these suggestions will be
carefully examined and we will cer-
tainly try to do our best. But all the
same, the hon. Members will share
the view with me that the financial
resources and the scope of the Fourth-
Five-Year-Plan programmes will have
to be such as to enable the Railways
to consider to the extent possible the
various suggestiong that the hon. mem-
bers have put forth before this House.
(Interruptions).
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Shri K. N, Tiwary: What about doc-
tors?

Shri J. H. Patel: Let the Minister say
something about Karnatak from where
he comes,

Shri Rajaram (Salem): He is from
Coorg and not from Karnatak,

Shri C. M. Poonacha: My senior col-
league on my right, Mr. D. N. Tiwary.
is mentioned that certain circulars
which are being jssued from time to
time are not given effect to and that
they remain on paper and no action
seemg to have been taken on them.
I will certainly take up this matter. I
have made a note of it. All circulars
issued by the Railway Board are cir-
culars for necessary action and not
for being left over on the files. I
shall personally take up the matter
and see that in regard to such circu-
lars nesessary action is taken,

Shri K. N, Tiwary: What about rail-
way doctors?

Shri C. M. Poonacha; My hon, friend
Shri K, N. Tiwary hag referred to
railway doctors, So far as the medi-
cal serviceg are concerned, to the ex-
tent possible, we have brought them
on a par with the CHS scheme, but it
1s: only in connectiop with the licen-
tiates, a small number of them, that
there i3 gome difficulty. We are cur-
rently looking into these matters and
we shall see how best we can solve
thig problem., But that could not be
very different from what the CHS
pattern has given us. We shall, in con-
formity with what has been done by
the Health Ministry for CHS doctors.
examine the specific problems to the
extent possible.

The House has had to sit for longer
hours in connection with these De-
mands, and I do not have much time
to cover the various points that have
been made. Some of the points men-
tioned in the course of the general gis-
cussion have been repeated during the
discussion on these Demrandg also,

ASADHA 1, 1889 (SAKA)
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I shall certainly look into all the
proposals that have been made and
we shal] also try to inform hon. Mem-
bers of the action taken on some ot
the more important suggestions made
by them.

With these words, I would request
the House to grant these Demands,

Mr. Chairman: I shall now put all
the cut motiong together to vote.

All the cut Motions were put and
negatived

Mr. Chairman: I shall now put all
the Demands together to vote......

Shri Tenneti Viswanatham: On a
point of order. Each Demand has to
be put separately, I think the rules
are very clear on thig point.

Mr, Chairman: The question is:

“That the respective gums not
exceeding the amounts shown n
the fourth column of the Order
Paper be granted to the President,
to complete the sums necessary to
defray the chargeg that will come
in course of payment during the
year ending the 31st day of March,
1968, in respect of the following
Demands entered in the second
columpn thereof—

Demands Nos.
12 to 18 and 20.”,

1 to 11, 11A,

The motion was adopted.

[The motions for Demands for Grants
(Railways) which were adopted by
the Lok Sabha, are reproduced
below—Ed.]

DzMAND No. 1—Ramway Boarp

“That a sum not exceeding
Rs. 85,98,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 81st day of March, 1968, in
respect of ‘Railway Board'”
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Dzmaxp No. 2—MrscELLANEOUs Ex-

PENDITURE

“That a sum not exceeding
Rs, 808,26000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 3lst day of March, 1868, in
respect of ‘Miscellaneous Expen-
ditumihh

Dzmanp No. 3—PAYMENTs T0 WORKED

LINES AND OTHERS

“That a sum not exceeding
Rs. 24,96,000 be granted to the
President to complete the sum
necessary to defray the chargrs
which will come in course of
_payment during the year ending
the 31st day of March, 1968, in
respect of ‘Payments to Worked
Lines and others'”

Depaanp No. 4—WorKING ExPENsES-

ADMINISTRATION

“That a sum not exceeding
Rs. 44,63,67,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1968, in
respect of ‘Working Expenses-Ad-
ministration’.”

Demanp No. 5—WORKING EXPENSES-

REPAIRS AND MAINTENANCE

“That a sum not exceeding
Rs. 1,41,51,75,000 be granted to the
" President to complete the sum
‘ necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, T988, in
respect of “‘Working Expenses-Re-
pairs and Maintenance’.”

DrMAND No. 6—WORKING EXPENsES-

OPERATING STAFF

"“That a sum not exceeding
Rs. 91,46,18,000 be granted to the
President to complete the sum

Druvano No.

necessary to defray the charges
which will come in course of
payment during the year ending
the 81st day of March, 1968, in
respect of ‘Working Expenses-Ope-
rating Staff".”

Demanp No. T—WORKING EXPENSES-

OperATION (FUEL)

“That a sum not exceeding
Rs. 88,45,09,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1968, in
respect of ‘Working Expenses-Ope-
ration (Fuel)'.”

Demanp No. 8—WoRkING EXPENSES-
OPERATION OTHER THAN STAFF anD Furr

“That a sum not exceeding
Rs. 25,2441,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
rayment during the year en‘i
the 31st day of March, 1968, in
respec. of ‘Working Expenses-Ope-
ration other than Staff and Fuel'.”

9-—WorkiNG EXPENSES-
MiIscELLANEOUs EXPENSES

“That a sum not exceeding
Rs. 21,38,05,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the yean ending
the 31st dav of March, 1968, in
respect of ‘Working Expenses-Mis-
cellaneoug Expenses’.”

DEM.‘\ND No. 10—WoRKING EXPENSES-

StarF WELFARE

“That a sum not exceeding
Rs. 15,37,76,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1968, in
respect of ‘Working Expenses-
Staff Welfare""
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which will come in course of
payment during the yesr ending
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DeMaNp No, 11—WorRkING ExpENSEs-
APPROPRIATION TO DEPRECIATION RE-

SERVE FuND

“That a stm not exceeding
s, 71,99,98,000 be granted to the
Presicent to complete the sum
1ezes:ary to (efray the chargs
which will ¢me in course of
rayment during the year ending
the 3.st dav «f March, 1968, in
1espect of ‘Woi king Expenses-Ap-
propr.ation to Depreciation Re-
serve Fund'”

Demanp No.

Funp

“That & sum not exceeding
Rs. 10,03,33,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1068, in
respect of ‘Working Expenses-Ap-
propriation to Pension Fund.”

Demanp No. 12—DIvipEND To GENERAL

RevenuEs

“That a sum not exceeding
Rs. 1,35,55,86,000 be granted to the
President to complete the sum
necessary to defray the charg:s
which will come in course of
payment during the year ending
the 31st day of March, 1968, in
respect of ‘Dividend to General
Revenues'.”

Demanp No, 13—Open Line WoORKsS

(Revenvur)

“That a sum not exceeding
Rs 7,50,00,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1968, in
respect of ‘Open Line Works (Re-
venue)'.”

Demanp  No.
Nrw Limneg

“That & sum not exceeding
Rs. 25,34,18,000 be granted to the
President to complete the sum
nezes-ary to defriy the cha g's

11-A—WorkiNe Ex-
PENSES-APPROFIIATION TO PENSION

14—CONSTRUCTION OF

the 31st day of March, 1968, in
respaet of ‘Constructicn of New

Lines'”

Dzmanp MNo. 15~—~CpEN LivE Works-
Carr-L, DEPRFCIATION RESERVE FUND

AND DeviLoPMENT Funp

“That a sum not exceeding
Rs, 3,57.79,39,000 be grani:d to the
President to c¢-mplete the sum
neceszary to defray the charges
which will ccme in course of
payment during the year ending
the 31st day cf March, 1068, in
respect of ‘Open Line Works-Capi-
tal, Depreciation Reserve Fund
and Development Fund'.”

DeEManDp No. 16—PENSIONARY CHARGES-

Penston Funp

“That a sum not exceeding
Rs. 2,753,000 be granted to the
President to complete the sum
neccstary to defray the chargre
which will come in course of
payment durins the year ending
the 3'st dar of March, 1868, in
respect of ‘Pensionary Charges-
Pension Fund.”

DeEmAND No, 17—REPAYMENT oF LoaNs
FROM GENXRAL REVENUEs FUND AND
INTEREST THEREON-DxvELOPMENT FUND

“That a sum not exceeding
Rs. 41,15000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1868, in
respect of ‘Repayment of loans
from General Revenues and inter-
est thereon-Development Fund'”

Demane No.
DeviLormeNT Funp

“That a sum not exceeding
Rs. 1,27,75,000 be granted to the
President to complete the sum
necessary to defray the cha g=
which will come in course of
payment during the year ending
the 31st dav of March, 1968, in
respect of ‘Appropriation to Deve-
topment Fund'”

1B—APPROPRIATION TO
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Draaanp No. 20— WITHDRAWAL - FROM
Revenve Rrsgrve Funp

“That a sum not exceeding
Rs. 2,05,49,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March 1968, in
respect of ‘Withdrawal from Re-
venue Reserve Fund'.”

18.14 hrs.

APPROPRIATION (RAILWAYS) NO.

3 BILL,* 1867

The Minister of Railways (Shri C.
M. Poonacha): I beg to move for leave
to introduce a Bill to authorise pay-
meat and appropriation of certain
sumgs from and out of the Consolidated
Fund of India fnr the service of the
finzncial year 1847-68 for the purposes

Tailwavs,

Mr. Chairman: The question is:

“That leave be granted to intro-
duce a Bill to authorise payment
and appropriation of certain sums
from and out of the Consolidated
Fung of India for the service of
the financial year 1867-68 for the
purposes -of Railways."

The motion wag adopted.
Shri C, M. Poomacha: I introduce**
the Bill.
Shri C. M. Poonacha: I beg  to
moyet:

‘I‘l.'nt the Bill to -authorise pay-
ment and apnropriation of certain
aums: fr m »1l out of the Con-
zolidated Fund of India for the
servicz of the financial year 1967-
‘68 for the purposes of Railways,
be taken into consideration”.

Mr. Chaleman:. The question is:

"“That the Bill to authorise pay-
ment and appropriation of certain
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sums from and out of the Con-
solidated Fund of India for the
service of the financial year 1967-
68 for the purposes of Railways,
be taken into consideration”,

The motion wag adonted.
Mr. Chairman: The question is:
“That cluuses 2 and 3 and the
Schedule stand part of the Bill”,
The motion was adopted.

Clauses 2 and 3 and the Schedule
were added to the Bill.

Clause 1- (Short title)
Amendment made:

“Page 1, lines 8 ang 4—for
“Appropriation (Railways) No. 8
Act, 1967", substitute—"Appropria-
tion (Railways) No. 2 Act, 1967",

(Shri C. M. Poonacha).

Shri C. M. Poonacha: This is g con-
s2quential amendment.

..Mr. Chairman: The questicn is:

“That clause 1, as amended,
stand part of the Bill”.

The motion was adopted.
Clause 1, as amended, was added to the
Bill.

The Enacting: Formula and the Title
Jwere added to the Bill:
Shri C. M. Poonacha: I beg to move:

“That the Bill, as amended, be
passed”,

..Mr, Chajrman: The question is:

_“That the Bi]l, as gmended, Dbe
possed”,

.The motion was adopted,
19.18 hrs,

The Lok Sabha then adjourned till
Eleven of the clock on Friday, June
28, 1967/Asadha 2, 1889 (Saka).

*Published in Gazette of India, Extraordinary, Part II, section 2, dated

22-8-1967.
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**Introduced with the recommendation of the President.

tMoved with the

‘recommendation of the President.



